
^983 Demands for Grants 25 HARCT1954 Demands for Grants 2984

[ S i r i  Ja w a h a rla l N ehru .]
t h ^  w ere  indulging in  against p eopk  
in  favoui o l m erger. This news has 
come today and w e have im m ediately 
tak en  action and  com m unicated w ith  
th e  French A m bassador here said w ith  
th e  authorities in  Pondicherry. We 
shall com m unicate w ith the  French 
Governm ent also. We have demanded 
also the im m ediate retiu-n not only 
of the  Indian citizens bu t the  M ayor 
w ho was taken away, and punishm ent 
«f th e  policemen who had  perpetra ted  
th is  outrage on Indian  territo ry . We 
have also taken m easures, th a t is, 
through  the M adras Governm ent, the 
arm ed  police of the M adras S tate, to 
prevent any arm ed |«op le  policemen 
or any persons , with arm s entering 
Indian te rrito ry  from  those French 
Settlem ents. T hat is all th a t I  have 
to  sta te  before the House.

The situation is obviously a chang
ing and developing one and if anything 
im portant occurs I  shall come brfo re  
the  House and place the inform ation 
before it.

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE

P r e s e n t a t io n  o f  F ir s t  R e p o r t

Shri A ltekar (N orth S atara): Sir, *
I  beg to present the first Report* of 
the  Committee on Absence of Mem
bers from  the S ittings of the  House. 
[See A ppendix VI, annexure  No. 64.]

’'DEM ANDS FOR GRA NTS—contd.

a ir . Deputy-Speaker: The House w ill 
now take  up the Demands for G rants 
of the Defence Ministry.

Shrim ati Reno C hakravartty  (Basir-
h a t) ; Sir, I would like to m ake a sub
mission. In view of the fact th a t the 
Congress P arty  and the  Treasury 
Benches will be supporting the  Gov
ernm ent policy, and in  view of th e  fact 
th e re  are so m any M inisters who will

be takm g p a r t in  th e  discussion, m ay  
I  suggest th a t the  tim e as betw een 
the Congress P a rty  and Uhe Opposition 
m ay be allotted on a  f lf ty -^ ty  basis?

Shri N»nbUur (M ayuram ): They
h a re  no cut m otions to the ir  credit; 
we have tabled all th e  cut motions.

Mr. Deputy-Speaker: I thought Iftie 
hon. lady M ember w as about to say  
th a t the  M inisters’ tim e ought to be 
excluded from  the tim e taken b y  the  
Congress; th a t is w hat they  have 
been doing. (Interruptions).

I shall try  to a d ju s t I have been 
giving an opportunity  to the leaders 
of the  various groups.......

An Member M ay I suggest
th a t the m atter may be taken up by 
the  Business Advisory Committee?

Mr. D eputy’Speaker: I have already 
divided the tim e and I shall see to it 
th a t no representatives of the groups 
are  unrepresented in the debate. T hat 
is w hat I can do. Now, let us proceed 
w ith the Demands. The House will 
now proceed w ith the consideration of 
the Demands for G rants Nos. 11, 12. 
13, 14, 15, 16 and 114. -

Members and  leaders of groups m ay 
hand over the  num bers of the cut 
motions which they  select to the Sec
re ta ry  in fifteen minutes. I will trea t 

. them  as moved if those hon. M em bers 
in  whose names those cut motions 
stand are  present in the House and 
they are otherw ise in order.

These num bers of selected cut 
m otions have been received Praja-- 
Socialist Party: Nos. 63, 65, 67, 68 and  
69.

Communist Party: Nos. 530, 531, 532, 
542, 837, 838. 510. 826, 710 and 839.

Democratic Group: Nos. 842 and 822.

On behalf of Independent Members 
Parliam entary  Group the  following cut 
motions will be moved:

Shri G. S. Singh:. .No. 715.

•Moved w ith tlte iwevious sanction of th e  President.
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S lo i Bl. R. Krisluui:...Nos. 717 aod 
718.

Dr. N. B. Khare (G w alior): I insist 
upon moving m y cut m otion No. 266...

M r. Depoty-Speaker; W hat is the 
m eaning in insisting? I  am  inviting 
hon. M ember to  give th e  intim ation. 
Hon. M ember belongs to th is House a t 
any ra te ...... -

Dr. N. B. Khare: Yes.

Mr. D epn ty -S ^aker: Why should be 
absen t-m inded  and then  q u arre l w ith  
these things? I have already told th e  
House th a t w ithin fifteen minuses all 
hon. Members who wsmt the ir cut 
motions to be moved m ay hand them  
over to the Secretary and be present 
in their seats. I shall trea t all those 
cu t motions as moved. Hon. Members 
m ay kindly do so.

Dr. N. B. K hare: Oh, yes; I shall do 
so.

D e m a n d  No. 11—M i n i s t r y  o f  D e f e n c e

M r Deputy-Speaker: Motion is;

“That a  sum not exceeding 
Rs. 25,11,000 be granted to th e  
Presidfent to complete the  sum 
necessary to defray the  charges 
which will come in course of pay
m ent during the year ending th e  
31st day of March 1955, in respect 
of ‘M inistry of Defence*”

D e m a jtd  N o . 12—D e f e n c e  S e« v i c b s » 
E f f e c t iv e -—A r m y .

Mr. Depaty-Speaker: Motion is: 
"T hat a sum not exceeding 

Rs. 1,46,36,32,000 be granted to th e  
President to complete the sum 
necessary to defray  the  charges 
which w ill come in course of pay
m ent during the year ending the 
31st day of M arch 1955, in respect 
of ‘Defence Services, Effective 
—Army*.”

DiasfAND N o , 13—D e f e n c e  S e r v i c e s ,
EFFECTrvE— N a v y .

Mr. Bepiity-Speafcer: Motion is: 
‘TThat a sum no t exceeding 

Bfi. 11.16,S9,000 be granted  to  th e

Presi<Jent to complete the  sum  
necessary to  defray th e  charge# 
which w ill come in course of pay- 
m ^ t  during th e  year ^ d in g  the  
31st day of March 1955, in  respect 
of ‘Defence Services. Effective— 
Navy*.”

D e m a n d  N o . 14—D e f e n c e  S e r v i c e s ,
E f f e c t iv e — A i r  F o r c e .

Mr. Depoty-Speaker; Motion is:

“T h a t a sum no t exceeding 
Rs. 32,91,25,000 be granted  to the  
President to complete th e  sum  
necessary to defray th e  charges 
which will come in course of pay
m ent during the year ending th e  
31st day of M arch 1955, in  respect 
of ‘Defence Services, Effective— 
A ir Force’-’’

D e m a n d  N o . 15—D e f e n c e  S e r v i c e s ,
N o n - E f f e c t i v e  C h a r g e s .

Mr. Depnty-Speaker: Motion is:

'•That a sum no t exceeding 
Rs, 14,40,83,000 be granted to  the  
President to complete th e  sum  
necessary to  defray the  charges 
which will come in  course of pay
m ent during the year ending the 
31st day of March 1955, in  respect 
of ‘Defence Services, Non-Effec
tive Charges’.”

D e m a n d  N o . 16—M is c e l l a n e o u s  Ex
p e n d it u r e  UNDER THE M IN ISTRY  OF 

D e f e n c e .

Mr. Depaty-Speaker: Motion is:

“T hat a sum not exceeding 
Rs. 5,17,000 be granted to the  
President to complete the sum 
necessary to  defray the charges 
which will come in course of pay
m ent during th e  year ending the 
31st day of March 1955, in respect 
of ‘Miscellaneous Expenditure 
under the M inistry of Defence*.”

D e m a n d  No. 114—D e f e n c e  C a p i t a l

O u t l a y .

Mr. Depaty-Speaker: Motion is:

“That a sum not exceeding
Rs. 18,37,92,000 be granted to the
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[Mr. Deputy-Speaker.]
Presidtent to  complete the  suin 
necessary to defray the  charges 
which w ill come in cotirse of pay
m en t during the  year ending the  
31st day  of M arch 1955, In respect 
of ‘Defence Capital O utlay’.”

Indianisation of personnel in ordnance 
factories.

S hri M. S. 6 n r m ia te w 3iiny:
(M ysore): I beg to m ove;

“T hat the  dem and im der th e  
head  'Defence Services, E ffective-- 
A rm y’ be reduced by Rs. 100/’

Failure to implement all the recom
mendations of the Kalyanwala 

Committee Report.

S h ri M. 8 . Garnpadaswaaiy: I  beg
to m ove:

“T hat the  dem and under th e  
head ‘Defence Services, Effective*-- 

A rm y’ be reduced by Rs. 100-”

Corruption prevalent in the purchase 
and sale of stores

Slnri M. S G nm padasw ainy:
I beg to move;

“T hat the dem and under the 
head  ‘Defence Services. Effective— 
Army’ be reduced by Rs. 100.”

RetTenchme-> t̂ and victimisation of 
staff in ordnance depots.

S hri M. S. G urupaaafw am y:
I  beg  to  move:

"‘T hat th e  dem and under the  
head  ‘Defence Services, Effective--* 
Army* be reduced by 100.”

Archaic condition of Naval vessels

Shri M. S. G ttm padaswam yi
I  beg to  move:

”T hat the  dem and u n d ^  the 
head ‘Defence Services, Effective— 
Navy* be reduced by Rs 100.”

Failure to implement Mr. SvJbramanr 
iam's recommendations in the 
Kalyanwala Committee Re^ 

port

Shrimati Renu Chaitravartty: I beg
to m ove;

“T hat the dem and under the  
head ‘Defence Services, Effective— 
Army* be reduced by Rs. 100.”

Re-organisation Committee for Ord-- 
•nance Factories and question of

retrenchment of Ordance 
Factory workers.

Shrimati Renu C^iakravartty: I beg 
to m ove:

“T hat the  dem and under th e  
head *Defence Services, Effective— 
Arm y’ be reduced by Rs. 100.”

Failure to reduce expenditure on train
ing of Officers abroad.

Shrimati Renu Chakravartty: I beg 
to move:

“T hat the dem and under the 
head ‘Defence Services, Effective— 
Army* be reduced by Rs. 100.”

Failure to take steps to build up nn 
efficiient aircraft and aeronautical 
industry in the country.

Shrimati Benn Chakravartty: 1 beg
to m ove:

“That the dem and under the 
head ‘Defence Services. Effective—
Air Force* be reduced by Rs. 100”. 

Faihire to dispense with our reliance 
on Imperial Defence College 

training for Indian owcers 
and on Anglo-American  

experts.

Shrimati Bemi Chidcravarity: I beg
to m ove:

“T hat the  dem and under the 
head ‘Defence Services, Effective— 
Army* be reduced by  Rs. 100.”

Failure to ensure a decent living wage 
to the *‘Jawans^.

Shrimati Renu Chaicravartty: I beg
to m ove:

‘T h a t  the demand under the 
head ‘Defence Services. Effective-^ 
Army* be reduced by Rs. 100.”
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P f^ o se d  pension rates.

ShJfimatl R ena Chakravartfy: i  beg
to m ove;

“That the dem and under th e  
head ‘M inistry of Defence* be re 
duced by Rs. 100”.

Continuance of the contract system of 
employment in the M.E.S.

Shrt T. HL Cbaudlmri (Berhampore): 
I beg to move;

“T hat th e  dem and under the 
head 'Defence Services, Effec
tive— A rm y’ be reduced  by  
Rs. 100.” •

Failure to detach national defence pom  
the imperial defence system of 

the British Empire.

Shri T. K. Cbaudhari: I beg to
move ;

“That the dem and under the 
head ‘M inistry of Defence’ be re 
duced by Rs. 100.”

Supply of dilapidated British naval 
vessels to the Indian Navy.

Shri T. K. Chaudhari; I beg to
move:

“That the demand under the 
head ‘Defence Services. Effec
tive—Navy* be reduced  by
Rs. 100”.

Greater utilisation of capacity of Ord
nance Factories to produce mili
tary requirements.

Stiri Ramachajidra Reddi (Nellore):
I  beg to move:

“That the  demand under the 
head ‘Defence Services, Non-effec
tive Charges’ be reduced by 
Rs. 100”.

Proper budgeting and expenditure for 
Defence.

Shri Ramaehandm Reddy: I beg to 
move:

‘T h a t the demand under the 
head 'M inistry of Defence* be re
duced by Rs. 100.”

Modernisation of the services, parti
cularly the technical mechanised  

arm e of the a ll three ser^ 
vices.

S hri O. S. Smsli (B haratpur-Saw ai 
M adhopur); I  beg to move:

“T hat the demand under the 
head ‘M inistry of Defence’ be re 
duced by Rs. 100.”

Policy re: declaration and disposal o f 
surplus servicesable stores 
through the D. G. S. &  D.

S hri M. R. K rishna  (K arim nagar— 
Reserved-Sch. C astes): I beg to m ove:

“T hat the dem and under the  
head ‘Defence services, Effec
tive—Army" be reduced b y  
Rs. 100.”

Failure to grant concessions to children 
of Scheduled Castes and Tribes 

for admission to the King 
i Geor%fe*s School.

Sliri M, R. K rishna; I beg to move*
“That the dem and under the 

head ‘Defence Services, Effec- 
tive—A rm y’ be reduced by 
Rs. 100.”

Mr. Deputy-Speaker: AU these cut 
motions are now before the House.

The other cut motions of the National 
Democratic Group are Nos. 59, 266, 267, 
268, 269, 270 and 507; the cut motions 
of the un-attached Independent Mem
bers are Nos. 498, 499, 500, 501, 502, 
503, 504, 505 and 506. They m ay also 
be moved now.

Necessity of strengthening the defence 
of the country in view of the 

^^^-Pakistan Military Pact.

K nm ari Annie M ascarene (Trivan
drum) : I  beg to move:

“That the demand under the 
head ‘M inistry of Defence’ be 
reduced by Rs. 100.”

Failure of Government to make statu  ̂
tory provision to regulate grant 

of military pensions,

N. B. Khare: I beg to move:
“That the demand under the 

head ‘M inistry of Defence’ 
reduced by Rs.
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Failure of Government to adapt ad
ministrative Rules and Instruct 

tions having the effect of d 
‘deduction* o r  *disallow-> 

ance* of pension pay~ 
able on account of dis

ability sustained and 
death occurred on, or 

in  consequence of, 
military duty.

D r. N. B. K hare: I beg to  move:

“That the dem and under the  
head  ‘M inistry of Defence* Dt 
reduced by Rs. 100.”

Failure of Government to continue Ufa 
grants of family pensions

Dr. N. B. Khare: 1 beg to move:
“That the dem and under the 

head ‘M inistry of Defence’ be 
reduced by Rs. 100.”

Failure of the Government to separate  ̂
legislative, judical, and execu

tive functions in relations to i 
pensions payable in mem

bers of the Defence 
forces.

Dr. N. B. Khare: I beg to move:
“T hat the dem and under the 

h e a d ‘M inistry of Defence’ be 
reduced by Rs. 100.”

Failure of Government to revise cases 
o f . punishments inYicted by

courts Martial.

Dr, N. B. Kliare: I beg to  move:
“T hat the dem and under the 

head ‘M inistry of Defence’ be 
reduced by Rs. 100.”

FaiVure to use Army for nation build
ing and economic development 

works to the maximum pos
sible extent.

Sbri Boovaraghasamy (Peram balur);
I  beg to move :

“That the demand under the 
head  ‘M inistry of Defence* be re 
duced by Rs. 100.”

Ueed for a change in the strategy of 
defence to meet an attack with 

modern weapons of warfare.

Shri U. C, Patnaik: (Ghum sur): I
beg to move:

“T hat the  dem and im der th e  
head ‘M inistry o f Defence* be 
reduced by Rs. 100.”

Absence of Reserves for purposes of 
national defence.

Sliri U. C. Patnaik: I beg to  move: 
“T hat the  dem and under the 

head ‘M inistry of Defence* be 
reduced by Rs, 100.”

Failure to organize adequate citizen 
forces.

S hri U. C. P atnaik : I beg to move: 
“ That the dem and under the 

head ‘M inistry of Defence* be 
reduced by Rs. 100.”

Need for re-organizing the Ordnance 
Factories, Depots and other D e

fence installations.

Shri U. C. Patnaik : I beg to n'.ove:

“That the dem and under the  
head ‘M inistry of Defence’ be 
reduced by Rs. 100.”

W orkiTig o f  the Military Engineering 
Services.

Shri tJ. C. P atnaik : I beg to move:

“That the  dem and under the 
head ‘M inistry of Defence* be
reduced by Rs. 100.”

Purchase of defence stores from outside.

Shri U. C, Patnaik : I beg to move: 
“That th e  demand under the 

head ‘M inistry of Defence* be
reduced by Rs, 100.”

Failure to co-operate with other 
Ministries in building up Civil 

Defence Units.

Shri U. C. PatnsUk: I beg to move;

“T hat the demand under the
head ‘M inistry of Defence’ be
reduced by Rs. 100.”

Failure to ensure integration of De
fence with socio-economic plann

ing

Shri U. C. Patnaik: I beg to move:

“T hat the demand under the 
head ‘M inistry of Defence* be

reduced by Rs. 100,*’
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Aetrenehment of experienced pernmnel 
in the Ordance and oilier Ser

vices,

Sbri U. a  Patnaik: I beg to move;

“Tliat the dem and im der the 
head ‘M inistry of Defence* be 
reduced by Rs. 10 0 ”

Mr. Deimfty-Speaker: These cut
m otions are also now before the  House.

Slirl Bai «dra Beddi: The re
cen t speech of the P rim e M inister has 
-created an im pression th a t the re  is an 
attem pt to  underm ine or m inim ise the 
im portance of Defence. This is a  inty 
when some kind of drastic action has 
io be taken in regard to the foreign 
pockets w hich is very welcome. We 
would only suggest th a t as he proceeds 
and  progresses in regard to his policy 
of pushing out these foreign adm inis
trations from  India, he m ust also feel 
that there is an im perative necessity 
to  inci^ase the strength of our defence. 
The changes around us are very rapid 
and naturally  we have to change also 
very rapidly with regard to our 
Defence policy. Everybody Is aw are 
tha t the foreigners have no friends or 
enemies here; they  have only their in
terests here and they are  trjring to en
croach upon Indian  interests. So i t  is 
very necessary th a t our interests here 
should be protected by ourselves. 
Where we do not depend upon any 
other foreign m ilitary aid, we have to 
depend upon our own miUtary equip
m ent for reasons obvious.

You are aw are th a t from  some 
tim e past the position of Goa was a 
little bit annoying. All along we have 
found tha t the French authorties in 
Pondicherry have been suUen and 
submissive. But having found that 
there is a stiffening up in Goa Which 
is not curbed by the Indian authori
ties, they are trying to stiffen up 
themselveis. I t  is therefore urgently 
necessary that drastic action wUl 
have to be taken by our Government 
to push out these foreign people as 
early as possible. And these pockets 
should not be taken as coming under 
our E xternal Aflfaks any longer;

2994

they m ust be thought of as subjects 
coming under ou r policy of Defence.

Though we are  no t in  a  mood, w ith 
^ 1  our policy of non-violance, to  go 
in to  a w ar or be war-m ongering, i t  is  
absolutely necessary th a t w e have to 
p repare ourselves fo r our defence. We 
can no longer depend upon our poli
cy of non-violance for the simple rea
son tha t from  the ojqjosite side the 
sp irit of non-violence is not treated  
with respect. I  am rem inded of a 
small story of days gone by when 
dharma yudh was in  vogue. Two 
R alahs began to fight w ith each other. 
The m ore powerful one w anted to 
invade the territo ries of the less 
pow erful one. The less powerful one had  
to resort to some scheme of defence 
and his defence was only religion. 
He recruited a num ber of B rahm ans, 
and collected a num ber of cows and 
pu t caste m arks upon them  and a r
rayed them before the coming inva
der. The invader found th a t he had 
to shoot e ith e r  the  B rahm an  over 
the cow or the cow under the B rah
man. If it wag the Brahm an th a t 
had to be shot, it w ould be Brahma^ 
hattya; if it was the cow th a t h ad  
to be shot, it w ould be go haUya, 
So to avoid both kinds of hattya, 
he seemed to have turned back and 
retrea ted  w ith his armies!

But we a re  no longer in th a t a t- 
m csphere. We are  no longer Gghting 
in term s of religion. Therefore, any  
sp irit of non-violence will not help 
us to protect ourselves in the ^ong 
run. Though we have declared our
selves to be a secular state. All 
m easures of protecting a secular sta te  
will have to be adopted very early. 
We can have no dependence upon 
others, nor can our policy be wobbl
ing in regard to our defence.

Having said this. I wish to point 
out tha t there are certain aspects of 
the Defence budget th a t have been 
drawn attention to by the Audit Re
ports in the last three or four years.
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[Shri Ramachaoatfra Reddi.]
The A udit R ^ o r ts  have said th a t 
there  is bad budgeting in regard to 
Defence* th a t th e r6 is unsatisfactory 
accounting, tha t expenditure is not 
incurred  to  the  e^rtent provided for in 
the  Budget Estim ates, and th a t there 
is a  lot of savings from  vear to  year.
I f  we look into the  figures, there  has 
been a saving of nearly  Rs. 13.43 
crores in the Defence budget of 1948
49. of about Rs. 19.43 crores in the 
Defence budget of 1949-50. Rs, 17.08 
crores in 1950-51 and Rs. 20.73 crores 
in 1951-52. H iese figures show th a t 
they have been budgeting for more 
than  w hat is necessary, or m ore than  
the ir  capacity to spend under this 
head. In fact, the final savings in
1950-51 w ere to the ex ten t of 6 to 38 
per cent and in 1951-52 the savings 
were to the  extent of 2.2 to  37 per 
cent. This shows th a t there  has been  
an im proper assessm ent of our actu
al necessities and also an inadequate 
expenditure program m e. There are 
several other points th a t have been 
noted in these audit reports which 
will show th a t there have been defec
tive budgeting, over-estim ating, finan
cial irregularities, non-procurem ent 
of stores to the full extent, non-sur
render of unspent balances in time, 
large am ounts of advances not collec
ted. stock verification unsatisfactory, 
large am ounts w ritten off as irrecov
erable, over-payments. losses in Ord
nance depots, infructuous expendi
ture . excessive supplem entary grants 
and m cunfins volum e of surpluses 

and deficiencies. I t is surprising to 
note tha t in the m atter of budgeting, 
enough care is not being taken. As 
a  m atter of fact, in one year’s Bud
get. a sum of Rs. 1.05.00,000 was pro
vided twice for the same stores and 
there was an omission of Rs. 1,07,00,000 
in  the final estim ate of 1950-51. I 
wish to be told tha t defects such as 
these have been rectified already. I 
am pointing out these discrepancies 
for the simple reason th a t w ith a 
careful budgeting of the Defence 
Budget, It would have been possible 
fo r the hon. Finance M inister not to

tax  us any more. From  the  figures 
th a t I have given, it is clear th a t if 
there  has been proper budgeting in 
the  previous years, fu rth e r  taxation  
could have been avoided. Even during 
the pesent year. I feel th a t when the 
actual expenditure is known, th e re  
will still be a large am ount of saving 
which would show th a t th e re  is no 
necessity for fu rth er taxation.

I t  is. therefore, absolutely neces
sary that, along w ith the M inister for 
Defence, the Finance M inister should 
also take  necessary care to see th a t 
the Budget fram ing is properly done 
and expenditure properly incurred.

With regard to ordnance depots, I 
find that foreign experts are still 
working in some of them. I w as told 
of a particu lar instance which proves 
beyond ail doubt th a t there Is a gi^eat 
necessity for pushing out these ex
perts as expeditiously as possible. 
Recently—probably a couple of years 
back or last year— some fire-arms 
were m anufactured by us here and 
samples were sent to the B ritish firm 
which was already supplying us with 
fire-arms. T hat Briti.sh firm has advis
ed our Governm ent th a t the fire
arm  prepared  by us are defective. 
If the same defect was pointed out 
by any o ther B ritish firm than th e  
one th a t was supplying us w ith fire
arms, we could have believed it; bu t 
when the  firm th a t has been, supply
ing us fire-arms says th a t the things 
which we m anufactured are not use
ful, or not up to the m ark, we can
not believe it. I t is all due to the fact 
th a t the forem an or m anager Or d ir
ector of th a t particu lar Ordnance 
factory seems to be a European.* In
stances of tTiat type perhaps m ight be 
m ultiplied; but I have only m ention
ed it for the ptirpose of draw ing the 

. attention of the Government and of 
this House to the danger of keeping 
these foreigners as experts in our 
Ordnance factories as lohgi as they 
have «ot elsewhere in  Itogland
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or America, who supply us w ith these 
fire-arms.

The Stores Purchase Committee of 
1951-52 said th a t very m any things 

th a t are obtainable in India have been 
ordered for and it is a pity th a t neces
sary a ttem pts have not been made 
by our Governm ent either to secure 
them  locally or to m anufacture them  
here. I quote from  the  R eport of the 
India Store D epartm ent for the year
1951-52, Chapter III, last paragraph  
which reads like this:

, “ In conclusion the desirability  
of establishing m anufacture of 
common-user item s m ust again 
be emphasised. I t has been ob
served tha t the service D epart- 
nients forw ard indents for such 
items as are quite easy to pro
cure in India and were in fact.
In production during the last war. 
There appears to be no doubt 
thot if these stores are produced 
in India the cost will be much 
less. Indents for some of the  
items under th is category were 
referred  back to the Indentors to 
investigate local puchase and in 
some caseg the items were w'ith- 
draw n. It is therefore, consider
ed m ost desirable th a t a ll de
fence demands, before being trans
ferred to U.K. for procurem ent 
shoula be carefully screened with 
a view to om itting those items 
which can be m anufactured in 
India,”

TCje M inister of Defence Organi- 
satioii (Shri T yagl): T hat is being
done now.

Shri S. S, More (Sholapur); You 
may reply  a t the  end; not piecemeal.

S hri R am achandra Reddis In  the 
next year's report a rem w k of th a t 
type is not found. E ither it has not 
been allowed to go into the report or 
probably better things are  happening 
today. W hatever it m ay be, it is veiy  
esential th a t w hatever stores could 

be m anufactured in India for de
fence purpoees should he m anufac
tured hfiTQ without depending

other counfrJes. liven such goods
which would not come under the cate
gory of arras and am m unition and 
which are capable of being m anufac
tu red  here m ust be produced here. In  
fact, we find so much- of enthusiasm  
for m anufactufing things in India. 
Every opportunity  m ust be given to 
th e  m anufacturers to  m anufacture 
these m ilita ry  stores. As a  m atter o f 
fact, th a t w’ould be one w ay of re
ducing unem ploym ent in  th is coun
try .

I find th a t the  procurem ent of cer
tain  stores for defence is being m ade 
through other departm ents. The Min
istry  of Works. Housing and Supply 
supplies certain  things; the Food De
partm ent supplies food and o ther a r
ticles of food. I only wish to  ask 
w hether it is not possible for the De
fence M inistry itself to place orders 
for these requirem ents and secure 
them  directly. T hat would save not 
only delays and red-tapism , but also 
a lot of money on establishm ent.

I find from  the Explanatory Memo
randum  that a Scientific A dviser has 
been provided for as usual and an 
am ount of nearly  Rs. 3 lakhs m ore 
than  in the last year has been pro
vided fo r that. No doubt, it is not 
possible for us or for the  Govern
m ent to tell the House w hat is the 
actual work th a t is being done by 
the  Scientific Adviser.

Anyhow, I  would suggest that a 
«naJl committee of experts, prefera
bly from this Parliam ent—a commit
tee in  which, I hope, the G overn
ment might have confidence and pro
bably a committee th a t will have 
confidence in itself—m ight be ap
pointed to look into this m atter, 
and  if  need be, m ore funds 
should be provided for tha t purpose 
if th a t is going to serve any useful 
purpose. I t  is more or less a m ysteri
ous departm ent and it requires some 
scrutiny, though not openly in  this 
House, bu t at least by a committee.

can d ^ i ^ d  no longer for our 
supplies of arms and ammunition on
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-other countries. W e have to  gear u p  
-our ordnance production and  find out 
ways and m eans for securing all our 
requirem ents in ternally . I  find the  
proivisioai under O rdnance Factories 

iia s  been reduced from  Rs. 19.10 crores 
in  the  1953-54 Budget to Rs. 18.05 
crores in th e  1954-55 Budget. I  am  

u n ab le  to find a reason for a  reduc
tio n  under th is head. I f  we a re  seri
ously m inded about im proving our 
ordnance factories, w e m ust have 

provided m ore funds under this and 
utilised them  as expeditiously as 
possible. But, on the  other hand, we 
■find from  the  m em orandum  th a t there
is  a reduction of nearly  Rs. 105 lakhs
which rem ains to be explained.

W hile we are  not anxious to spend 
in the sam e irresponsible way as it 
was idone during the  B ritish  days, 

o r  extravagan tly  as it was done dur
ing war-tim e, we have to spend care
fully  and at th e  same tim e provide 
m ore money for these  undertakings. 

1 therefore urge upon th e  Govern
m ent to review  th e ir policy of de
fence much m ore clearly  and closely 
in view of the events th a t are  taking 
p lace around us, o r even w ith in  our 
<coasts. T here is no use getting away 
from  th e  fact th a t the m atters around 
us are  getting m ore and more serious, 
and  any delay in  tackling them  in 
th e  proper m anner would only land 
u s  in geater difficulties.

Pcftidicherry, w hich was subservi
ent or subm issive a couple of weeks 
back, w ithin the las t 24 hours or 48 
hours has become a very aggressive 
adm inistrative elem ent w ith in  our 

tjorders. Like tha t, th e re  is a possibi
lity  of other quarters getting more and 
m ore exasperated  and giving us 
g rea ter trouble.

I know the  hon. P rim e M inister is 
no t anxious to keep these foreign 
pockets alive as they are  today, bu t 
I  also know  th a t necessary action to  
push them  out has not been taken  so 
f a r  w ith  th e  same eagerness and an
x ie ty  as i t  dem ands.

S h ti U .C . Patnalk (G hum sur); W hile 
discussing the  Budget dem ands foi* 

Rs. 243.85 crores and odd, 1 would 
like to take  th is opportunity  of re
iterating  w hat hon. M embers on 
both sides have been stating  here in  
th is House during the las t two years, 
viz,, th a t  we have absolutely no ob
jection to the  expenditure  of fifty per 
cent of our annual revenue, or even 
m ore if necessary, for defence. We 

are  all proud of our Armed Forces, 
th e ir achievem ents, in and outside 
India, and the account they have 
given of them selves and of their 
country in different theatres of the 
world. We also realise th a t the ex
penditure on defence is a sort of in
surance prem ium  due to m ature when 
there is an enemy attack. It is to  en
able Us to m aintain our freedom, and 
to  save our existence in the event 
of an attack from  outside w ith mod
em  weapons or\ from  fifth colum n

ists inside our own frontiers. But the 
real question is w hether we are in
curring  the expenditure properly, 
w hether our policy, p lan  and p ro
gram m e for defence are  such as will 
ensure us success in the  event of an 
enem y attack.

L et this not »be treated  as a p a rty  
question. This is a subject of nation
al interest and im portance, irrespec
tive of party  affiliations and other 
differences among ourselves. Every 
patrio tic  Indian is entitled, nay. 
bound to th ink  in term s of the 
country ’s defence. Let not sugges
tions made on this side of the House 
arouse antipathy, simply because 

they em anate from  people belonging 
to a differnt group or a different side. 
On the other hand, for a successful 
defence of our country, if and w hen 
the tim e comes—let us hope th a t such 
a contingency will not arise—G ov
ernm ent m ust welcome th e  help and 
co-ioperation of everybody in the  
country, w hatever be his party  affili
ations. Let not also this question hb- 
aating  to  itfce jDelience O rganisation



ports presented dtuiDS th e  la s t three 
or four years. If  he w ould co through- 
them« he would find a  n u m t» r  o f  
concrete instances.
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be trea ted  as ou r Gov«m m ent have 
been doing, as a closed m ilita ry  sec> 
riit in every respect. T ransactions 
under th e  clock of secrecy in diffeiw it 
countries have led to  huge frauds in 
the  m a tte r  o f purchases of w arlike 
weapons. O ur own aud it reports for 
the last four or five years have been 
referring  to a num ber of transactions 
entered into w ith two or th ree  
re tired  B ritish cfRcers, w ith a capi
tal of £  100 or £500 , who are  run
ning com m ercial organisations in 
different nam es only to book orders 
from India. Of course, there  has 
been an  attem pt to m ake one or two 
persons scapegoats, bu t we have to 
consider in this connection, w hat our 
Defence M inistry has been doing, 
and w hat sort of control they  have 
.been exercising over our purchase 
missions outside. The hon. M em ber 
who pre<?eded m e refe rred  to  s(»ne 
instances; bu t the re  are ever so m any 
cases of such a nature, to  w hich re 
ference has been m ade in our audit 
reports. "

It is really unfortunate  that, under 
the  cfcck of secrecy, the Defence Au
thorities in  the  Secretariat, who are  
expected to supervise the purchase of 
weapons and other things, have not 
been exercising proper control or en
suring proper security. Even fraud 
is som etim es excusable, bu t neglect 
of the real defence in terests of the 
country—when we are p repared  to 
spend crores and crores of rupees on 
defence—as for instance, getting from 
outside blankets which are  found to 
be useless for our forces, getting wea
pons which have been proved to be 
not satisfactory, etc. is really  some
thing which m ust be considered not 
merely from  the financial point of 
view, but from  the m ilitary  opera
tional point of view as well.

The Deputy M inister of Dcfence 
(Shri Satish C handra): Will my hon. 
friend  give some concrete instances 
tha t he may have in mind.

^ r i  U. C. Pataalk : I would refer 
the hon. M inister to the  audit re 

Shri Nambiar: H e wiU read  them , 
hereafter.

Shri U- C, Patnaflc: In  any case, we* 
are  entitled  to  know w hether we 
have the best equipm ent th a t we- 
could purchase for our Armed Forces, 
and (Whether our m anpow er is best 
organised and trained  to^ m eet a 
m odern w ar.

Before going into other details, I 
would like to re fe r  to the question 
o f o r^ n is a tio n  of himiian resources
and certain  aspects of modern m an
power m obilisation w ith special refer
ence to the statem ent th a t the  hon. 
Defence M inister in  his capacity  a s  
Foreign M inister m ade the  o ther day. 
He was telling us—If I rem em ber 
aright—^that it w as unnecessary to 
th ink  of Civil Defence and th a t we 
could think of civil defence and the- 
organisation of civilian m anpower 
only if and when the contingency 
arose. Secondly, he told us th a t civil 
defence in th a t sense was outm cded, 
th a t civil defence m eant only gas
masks. going into baffled walls and ' 
trenches. I would respectfully sub
mit, Sir, tha t real defence in tiie- 
modern set-up, as you will be told 
by your m ilitary experts, is only 
when the en tire  nation’s resources— 
human and m aterial—are mobilised 
for national defetice. Our Army. Navy 
and Air Force a e ibere; we are p roud 
of t'?m ; they form the  nucleus 
around which should be built up, if 
and when an emergency arises, tra in 
ed reserves, auxiliaries and citizen 
forces m arshalled in order to  Increas* 
ingly utilise the potential resources 
of the country—Shuman and m aterial.- 
From  th a t point of view, it is  neces
sary  th a t there should be some tra in 
ing and organisation of the  civilians 
w ith the help of the Defence M ir istry  
and the Defence O rganisation as w ell 
as of the Home M inistry and th e
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S ta te  G overnm ents. 91iat is  «  iv w y  
Im portant tea tu re .

I  would here d raw  th e  atten tion  o f  
the House to  the fact ^ a t  civil de
fence does no t consist of m ^ e ly  "A ir 
Raid P recau tions” likei gas m asks 
and other th ings w hich w ere used 

d u rin g  the  las t waf*. Civil defence 
is a m obilisation of the civilian nicui* 
power w ith a view to ensure the m axi
mum  defence m easures and th a t is 
done through Hom e G uards, Civic 
Guards, Fire-fighters, F irst-aid  squads 
and IlaHway Protection  Police; and 
of course, ARP is one of them. All 
these different item s of civilian

m anpow er are  mobilised, organised 
and trained  so th a t they will com
bat fifth column activities and they 
will see tha t there is no choas in 
th is country when an  emergency 
a rises . They will see tha t th e  m orale 
of the people will foe kept up and 
there  is no trouble. I  th ink  th ere  
should be no dem oralisation, no rush» 
ing of people from  th e  tow ns
to the villages and from  the
villages to th e  towns a t the  sound of 
bom bardm ent or of a long-range 
weapon or even a tru e  or false re 
port of such enem y action. T hat is 
why civil defence has got to  be  t r e a t
ed as a p a rt of th e  defence organisa
tion w ith co-operation, weapons 
other facilities from  the  defence side. 
Of course, we are  told th a t it is out
moded. B ut it is not. Every country 
i s  resorting  to  civil defence. I t has 
b&en stated j^iat Cavil, Defence has 
been discontinued in o th er countries. 
I  have brought last y ear’s budget of 
th e  U. K. here because we have got 
so m any advisers and experts from  
the U. K. in our th ree Defence Ser
vices as well as a t the head of cer
tain Defence Services. I  will poin t cut 
th a t in 1952-53, in U.K. they had spent 
£  15 millions an d  odd on Civil de
fence and in 1953-54 they spent 
£ . 19 m illions and odd. The la tte r  is 
the  last budget of U. K. which shows 
th a t  civil defence is no t an  outm od
ed  th ing  bu t it denotes preventive

m easures w hich every country  is ad- 
(^ tin g  w ith a view  to  ensure th e  
m axim um  defence against a m odem  
attack. I would poin t out. Sir, th a t 
our defence organisation and th e  
o ther organisations in this country in
charge of m aintaining peace and se
cu rity  w hen tim es of troub le  come, 
ought to see th a t there  is some sort 
of tra in ing  of the civilians. In our 
country also during 1939-45 we had 
a skeleton civil defence organisation 
confined only to cities and consisting 
of civic guards, fire fighters, first-aid 
squads, railw ay protection police, and 
the ARP which last item included 
something like baffled walls and gas 
masks. But I would respectfully sub
m it tha t this is not the whole of civil 
defence. Even tcday, when we see the 
prin ted  list of subjects for which 
M inistries are responsible, we find th a t 
the Home M inistry is responsible 
fo r civil defence, but then the only 
item  in the Budget for civil defence 
is an am ount under the Labour M in
is try  for a scheme for persons who 
have, been in jured  in some war. Civil 
defence is an absolutely necessary 

thing. It is not the H iroshim a or the 
Nagasaki bomb th a t destroyed the 
m ight of Jap an ; it  w as the  lack of 
prc5>er civil defence organisation 

which broke its morale. T hat was the 
case also in F rance and various other 
theatres of war. Lack of civil defence 
has worked to the deterim ent of 
national security. In the U. K. also 
gas m asks and o ther things m ight be 
awkward-looking and m ight offend 
against aesthetic tastes bu t it is they 
th a t  defended th a t country against 

th e  blitzkreig m ethods. A nyw ay, I 
will come to civil defence la ter, Sir, 
if I get the chance when we discuss 
the Demands of the  Home M inistry, 
im der which there is no provision a t 
all for civil defence. I  would, on th a t 
occasion also po in t out how the vari
ous civilian organisations in the  count
ry  could be utilised to th e  m axim um  
extent for civil defence.



public and p rivate  l^ e  o f count
ry—have got to be  utilised.
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T here is ano ther poin t which the  
P rim e M inister m entioned which I 
personally would endorse fully. I t  is 
th a t we should avoid w ar a t any 
cost. 1 would so a step fu rth e r  and 
quote an authority  th a t the best kind 
of defence th a t we can have is not to 
have any w ar a t all. T hat authority  
says th a t propagation of peace, to 
ensure th a t there is peace in the 
w orid over< is the  best defence not 

only for each country, b u t fo r  th e  en
tire  m ankind, agaixist a global ato

m ic war. I would subm it, Sir, th a t in
o u r relations w ith an enem y also, if
we can w in them  over to a peace

cam paign, well and good. B ut then,
let us take the  exam ple of Chamber-
Jain who was trying to have peace
w ith  G erm any when the la tte r was
preparing  for w ar. Let us take a
lesson from history, and see th a t we
do not commit the same m istake. In
any  case, we m ust make our poten
tia l enemies realise th a t we have the
strength  to retalia te  if and when
necessary.

Of course, there  are  two ways of 
doing it. One is to declare tro m  the 
house tops th a t w e are  organising our 
Forces; th a t we are  building up our 
streng th  w hether or not we are ac
tually  doing so, I have g rea t respect 
for my hon. friend who is in charge 
of defence organisation when he says 

. th a t he  would enforce conscription of 
G overnm ent officials for the T errito ri
a l Army. That is a very good way 
of telling the other countries th a t we 
a re  m ilitarising ourselves. B ut there  
is another way: we can organise our 
forces in such a m anner th a t if the 
tim e comes the  en tire  country  w ill 
be behind us; th a t there will be 
tra in ing  of our en tire  m anpow er and 
th a t there w ill be th e  m axi
m um  eqvupm ent fo r our A rm ed 
Forces. T here is no gain say 
ing the fact th a t there m ight 
be an a ttack  on this country, 
and when there is one, all classes of 
governm ent servants who are propos
ed to be conscripted into the T erri
to ria l Arm y and others—both in the

We have, however, to  rem em ber 
w hat is the Jdnd of a ttack  th a t we 
m ight expect, because our strategy of^ 
defence, our planning of d ^en ce , our^ 
policy of defence, m ust always de
pend upon the type of a ttack  th a t 
you expect, the form  of attack, the  
people from  whom you expect an 
a ttack , the equipm ent with which the  
attack  comes and so on. Till last year, 
our strategy  w as based upon the fact
th a t we anticipated an attack  if any 
from a second-rate Pow er which had 
far inferior m anpower in num bers a t 
least, and far inferior eauipm ent com
pared to ourselves. As you know. Sir, 
defence planning m ust not be based 
upon any static principle; it m ust he 
a dynamic one, changing w ith the  
type of forces that you have to m eet; 
changing w ith the type of wea
pons with which you anticipate 
the attack; changing w ith every 
changing circum stance.

We have now found th a t our neigh- 
.bouring country has taken arm s and 
equipm ent from  a  first-class Power, 
w hich has got the best arm s and  
equipm ent today; and our neighbour, 
is getting  both. I t is th a t neighbour
ing country th a t we th ink  of when we 
th ink  of defence. Till last year, w e 
were thinking th a t th a t neighbour 
was only a second-rate Power, w ith 
insufficient forces and inadequate 
equipm ent. This year, we find th a t 
th a t country is getting up-to-4 ate 
equipm ent from  another coimtry. We 
ha\"e also been having trouble from 
the foreign pockets in th is country 
who are strengthening them selves 
with foreign m ilitary aid. We have no 
quarrel w ith the country th a t is giv
ing them aid^ because it is a transac
tion  betw een them  inter se. B u t w hen 
we realise th a t it is going to  be  a 
menace to us, th a t cold w ar ig getting 
nearer our borders, tha t there is a 
possibility of attack against us, then 
we have to change our strategy and 
plan for defence. We m ust see th a t 
we have the best equipm ent and tl^e 
maximum m obilisation of manpower.
I  am not asking you to have an  ato-
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m ic pfle, because we know  th a t in 
K orea a ll weapons except atom  bombs 
were tried , and i t  was found th a t it  
is u ltim ately  a  auestion of m an
pow er. W e have an  abundance of 
m anpow er. T ra in  and  equ ip  th a t  m an
pow er to have the  m axim um  effect. 
They shall be our atom  bomb. So 
long as vvs m aintain a defence orga
nisation  a t the  expense of Rs. 250 
crores, we m ust see th a t it is proper
ly  equipped and is capable of expan
sion to pation-wide proportions. T hat 
is the rea l defence policy in th e  pre
sent context.. We m ust have trained  
reserves and other civilian Forces.

Regarding th e  reserves, I  can tell 
you th a t  we have very  little . As to th e  
T erritorial Army, we have found th a t 
we are  not having a proper response 
for various reasons: One of them  is 
th a t our U rban U nits are  m eant for 
only technological persons; our ru ra l 
units are  called up  for tra in ing  for 
th ree  m onths a t a tim e during the 
first yesr and two in subsequent 
years; som etim es th ere  is m obilisa
tion for five or six m onths a t a tim e 
for service a t d istan t places. There
fore. we m ust see th a t the Army and 
other Services are  co-ordinated to 
have the best kind of defence organi
sation on the m anpow er m abilisa- 
tion side.

On th e  question  of equipm ent, I  
can assura the House tha t we do not 
have the la test and best equipm ent, 
although we thank  the hon. Shri 
Tyagi for the kindness of tak ing  us 
there yesterday. I would prefer not 
to go into details for obvious reasons.

Mr. Depaty-Speaker: Taking you
where?

Shri V, C. Patnaik : To show their 
equipm ent. As I said, for obvious 
reasons I would prefer not to go into 
details. I  shall go into details if there 
is a secret session of the House to 
exam Jne th is question.

I believe, a t th e  same time, th a t 
the equipm ent in the depots could be 
more fully utilised. I feel th a t the 
ardnancel facjtories could be re-orga

nised; our ordnance w ork is not pro

gressing, and  a t the sam e tim e, there  
is retrenchm ent. T here is, therefore, 
discontent in the organisation, and
there  has T>een trouble. The troub le  
for example, has arisen  in a  particu
la r case w here there  is a  British offi
cer in th e  A m bam ath  Factory and
w here there was suspension of w ork
for several days some tim e ago and  
several man-hourg w ere lost. T h e
same gentlem an, we were told in  th e  
House the other day, was responsible 
for the loss of a secret file from  an
other ordnance factory, and still he 
is there in a responsible position.

On the  M. E. S. side, when we a re  
spending about Rs. 40 crores a  year,, 
we a re  stiRl getting! the work done 
th rough  contractors. W e have got 
two B ritish officers a t the top.
4 P.M .

Recently an a ir  strip  was con
structed  w here w ithout the aid of 
contractors it was found tha t it could 
be done in m uch less tim e and w ith  
much less expenditure departm entai- 
ly. I t  was a case where they  w anted 
an urgen t a ir strip  at a pa rticu la r 
place. They w anted to pay one lakh 
of rupees to the contractor who ten 
dered the lowest and the  w ork was 
to be done w ithin th ree m onths; and 
it was only w ith difficulty th a t he 
agreed to do it in two m onths provid
ed he was given more money to  con
struct it. Luckily it occurred to the 
Chief Engineer of th a t area, who 
happens to .be an Indian, that the em 
ployees who were retrenched from  
th a t organisation could be asked to 
do the work and on th e ir  agreeing to 
do so, it was taken UD departm entai- 
ly. They spent, it seems Rs. 30,000 
and it seems th a t the work was done 
w ithin 26 days’ Less costs and less 
time. I d o ‘not know w hether this is 
correct or not but if it  is, the system 
of getting M. E. S. w orks done by  
contracts should be revised and w e 
should see th a t the work is done de
partm entally  through our Engineer
ing Corps, Sappers and Miners, P io 
neers and so on.

T here is also ano ther thing as re 
gards th e  officers w ho a re  th e re  as



^ T K  W IT 

V f m ^ i  ar^ ^ t

?T?T T W  ^  ^PPT 4lc4

^ i  ^ ^  f

f f t r  f€TTf^'f

^  rfiT ?TTTO ^  ^  ^

eft ^  ^  *̂TTTT

^ jitf <5PRT ^  ^r*Pdf I

4 ' ? r t  iT^Sfr

% ^  ? n ^  % qrr^  %  zrf^

^  ^ ^  % 5Tfk

^  ^  ^ |t  ^ ^H f %, 'dtft

^  ^ * n r ^  f  ^

5T ?[t^ I î ERh" fsRFTT ^

f  ^?TR, f^f*T ^

*T ^n*T m ^ , >JH[% f^̂ *1 ^

^  Tfrmr ^  ^ ^  

crr?» 1

A' 5Tt f ^  *T^

^  T ^ ^  f  OT 'TT ^  ^ -

^  Tfk ^TT ^=rw I m n

^ « r  4 ' ?rnff ^

ferr^TT f  I ^

iirft ^ ^

n m  'Tt^ f^TTT T ^  w  I  ? fk  ^

UXV-!(V: % % #

4 ^ 1 ^  f5TR I  J #' 2T|
uTRwr 5  ^

^ ^  ^  t ^  ^
^ ^  m u  WRT #  |? r r

I  ^ 3 ^  «rfn ^ ^

?ir5ri#*Tr*i ^  f ^ r  f^rr t '
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xidvisers in the Defence organisatior.s. 
T h e re  a re  people from  outside, whom 
we have got to consider w hether they  
a re  the right type of advisers. If  our 
neighbour P akistan  or if Goa attacks 
us, or if th e ir is > a  sim ultaneous 
a ttack  against us, w hat will be the ir 
loyalty?

A nother thing which I would ap
peal to the  Defence M inistry to exa- 
jn in e  in this connection ig how they 
^*an best utilise the g rants under s o  
'cio-economic heads to the  benefit r f  
the  Defence Services. A fter our Co- 
tchlr. tour, we Members of Parliam ent 
had given some suggestions as to 
hr.w grants, for instance, under ‘Mer- 
cchant Shipping’ could be so utilised 
th a t  a naval officer could advise about 
th e  specifications, designs and other 
things, but the grant would be m ade 
to private ship-*building people at 
lower rates of in terest and sprond 
iover a long period so th a t w hen we 
w an t to commandeer the vessels in 
times of need for naval purposes, 
they  will come to our rescue. Simi
lar w ill be th e  case w ith deep sea 
fishing traw lers and other grants 
under ‘Lighthouses’. ‘Harbours* and 
so forth. These grants should be so 
u tilised th a t w ithout m uch loss to 
your other requirem ents, these things 
could be commandeered for our de
fence purposes and then you will have 
the best of them .

HTVTT ^ ’Pfo ^^Tf5 (f^FTRT

^  ^  T^FTT 

f  I ^  5rrr% r«m ^^

^  S ^ m r -

vrm  w*rr t  ? rk  ^

% 'T^RT t  ‘
^ m n  ^

^
n  #?ft€ w n  Tfwr

.60 P .S :a

‘T o r  various reasons, partly  
financfal difl&culties and partly  
difficulties of recruitm ent the  
expansion of the Territorial Army 
has been ra th e r  slow and  a  
change of policy in  some respects 
seems to be called for.”
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%rmK
ifrfT T̂T XjrsF ^  ^

if»r *(Wr ^  ^  ^ ^  W

ffrc  w  ^  ^  i  Pf

^  ^  ^  ®p̂ ^  ^ 
cHj^ ^  «ff ? ik  ^ 5 ^

I  ^  ^  T?: ^  9ft?F5T ?fr^r f ,

^  ^ ^5 rf^  % d iJd tR ir^  ?TT*ff 

^  ^  T ft t ,  f^HTT *?>Nt ^

i^nrt ^

?ft?: 'ift^
^  f^RT% '»*̂ i<i ^  5irr5T 

^  ^  1 ^  ^ ^
3fI|nT fN̂ ^ ^ ^
?rn% t  ^  ̂  ^
51^ ^  I  ^  ^
?T*ŝ  ^ ^ t  ^ ■ ’
qf^ gft #* ?rm
% ^  = W T  f  ̂  ? m t r w q r < ^

^  iTsp w -^1^ ^^FfRr

5frtt ^  ^  ^  ̂  M\*m  ̂^
^  »n: ^ ^
t  T | t  ?fr?: ^  f^ w <  ^  fHT
I  f i r ? m  ^TPT ^  ^ n w t  

^  ^  t  I ^
gxsr mWi ^  ^  ^ i% OT^
gfr f ^ f ^  ^  ^  t  ^

r̂nff ^ Tnf^ ^ ^  ^  ^^?nm ?n^- 
fjTjfr ^  i m  ^T| ^  t

grrn: ^  T |t  ^  ^

i { ^  m  ̂ i m r  ^ l^nrf^

?rr ^  ^  ^ 1 ^ 5 ^
^r^nrmr «fli:

II^r^iT R t t f ^ P T t  

5T^ ^  ^T5ft I  ?r\T 

?nK ^ ^  t  ?ft f»T ^
A s S T W if r p  t  I 

^ R ^  t  r ^  i*T 

^  ? f k ^  ^ ^
^  ^  I ?rrT 3n5#T

^n?FTT if t TJfT^ ^  ^TT# ^ rt^  #

fTTWr rfK  ifeznricT #  =5T5T T ^
^  ^ ^  îrft ^Wr ^  ^
^  ^  ^  ^  irf̂  
c»<wnT(g^ » r m  ^  ^wck f  ^  ^

T  ̂^ ^ t  ̂
?TT̂  TT ^  ^FTl ^

I, ^  A ?rrT̂  r̂girr ft» «jtt w
TT ^  s^tpsr? «fh: d^<fr+TcT ^

I55T ^ ^  s f tc m ^  « fk  ^

% f m  ?Trr ^  y t f ^  ^ r w r ^  %

^ ^  W feiTT ^

^ ^ T̂FT̂r ?r  ̂ ^
ftfT flings- n  ^
A w f^  zffe: 0/^  i^r
n ^  A %rmii % UVVX'^

. ^  rft?T ^TOT ^  ^;^rn: ^ r m  w

«TT ?ftT x'̂ -v.vc % # = ^
qW fRT WTT W T^ t ,

WT*T r̂nr ^ ^ f^  ?rr f^ r

A ^ ^ ^  ^  t; ^
f  ^r^fcT TO  ^T# <=fn

f  irfe ^  ?r «n>--
^  ^  5if>ft ^  ^  #5T  ^  ar^ 

’frsj ^ |ift, ^ ^  T̂»T?T ? iw r  I
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^ f r  ^  ^3RT^

3T5PTT ^

^msnr^ ifrrlY ?r ft? w m t (  

*FT smr^ #

*?>fr I  ftr q f t  ^  q r  ^  ^

3Tt ^ rt ? fk  rft

TT ?niT ^ 3 ^  75#

^  ^Hci ^  3̂»T% T̂?;?T ^

w s m r  5T ^  ĴTTTT ^  ^

^ ? !T  f ,  ĉR?V SrsFTT iri^ ^

rT77T> S2TR 5=1̂  ^  f  rft ^VTTT

^  ^  ^rmr ^  |  i

^  ^ ^  4  ?rrT% 5 R  ^r#qr f tr  

^ > ^ (B a c k  B o n e )
^Tpft f t^  t  5ft ^cqK+ f ,

^  ^  ^iTRT ^fH T  = ^rf^  ? rk

^FTf *TT ^  3?trt ?TO(T

?T T ^  I

^ ^  ^ IT m W T  h t r  

^rt%?T % ^T S F R h :i^  ^

^  T̂T̂J feWHT F̂Tpr f  I ^  ^  # 
^rft^ ^nctir ^X W  I  I ^  ft?

^  U iC V X V  w ?=; «TT ^

U ! c v - u  ^  ? ^ ^ v s K f 3 r n : t  I
«T  ̂ JTf ^ ? r r  t  ftr ^  ^  P “

WK t ’ I ^  n  ^  

’ lir a  ^  f  ?fh: 3ft

^ tn r «pnr ^  ^  f ,

3ft ?fto <fto 5 ^ 0  ^ o  % ^>T f  3̂?npt

fH ^rrr ?ft ^

r̂ap̂ ft I  I f*r  5pt ?T5nT ’# ^ -

5ft T ^  I ,  ^

^  «nn: f»r ^  ^  ^  ^  4' ^ m w

* f  «TT ^  H ^  ^  ^  ^ m r  I

^  W3iFft3r f

^̂ 5T̂ t ^  ^  ^  ^fPTT ^ r rf^  I % m : 

?n^5w?rT ^  dt wrorr 
=^rrf^ ^ fk  ?nn: jt ^  ^ ^  ?rn%

?rrT ^  ^
W ̂  ^  I W fe?rdH"<i #
^  t̂̂ TT 'qlf^q I 4 #  ^nr

% ?rt ftm, ^  ^  ?̂Trtt
*fto 5 ^ 0  I ,  ;3^ % ;sft ^

^ ^ ^ t 4tr?^r<n

% +1^ ^TW

^  ^ f« f^ r< < r % ^ ^

^  ^mrr I  I ^  ^  | ? r :

^  ^ o  ^3?^o % i m x  I '

^  ^TRift I

^  #  ? rm rr ^^tft ?rnR

c ftfW ^  ^  V^ ^  f^HRT

f  I w  ^  #' «?

^FTtf ?rr^  T ^  T O  «fT,

^  uv .v .i(!<  ^  ^  \9 ^nrtf U

?IW TO I  I 2Tpft ^fT^
r̂ra“ ^  r̂nrnr ^  ÊrM sf?t 

W T W  I q r  f ¥  w m  ̂ r

I  ^  q r  ^ m rr r  ^  ^

I  I ?rf^ #■ 5FJT m

+ 0 i ^  ^Tifr q r  ^  ^ P f  "PTtt ^n% 

I’ ŝFT̂  r̂pT fwnr ? q’̂tn: ^

«ft?: ^  ^  ^  ^  t

^  ^*T^ ^»n^‘ ^  ^  ^  3TPT

^ a r  t  I ^

% «TR #  4‘ ^^rr ftr ?f^ t #

% <(K ^  ^

^  ^  T w r

«rr ^  ^  ^  fRT ^  ^  ^  T ^ '  I



^ m f i iW

"TT I ^ ?  '

I f f  ^  t'S
^V  if W  *IT W tt ?5. 'HW  '3\

?PT ItV ^ -X t  *rnft ? I 5 ^

w  | ,  irnff ? w  sfi ^
>TfiT^!rr T̂»?>T I  »f>T 

ftr^r f r r?  % JT? ^ ? w r  ’tm  * tk  ^

^  I  3fl ^THt !?I i  I ^  ’T’Tf 

Jtfl^JT % ^ fsF ^  Jlf^ T?r

<T̂ 5̂pft sT#jf *fh: JTT after
^  5ft 4 w«3f I ft? % s*r 
^  3itr?r <i)rw fprr i

Jf5  3ft flTTO 

J i l t  ftf  :

“EfEorts in previous years direct
ed  tow ards self-sufficiency in Naval 
A rm am ents began to bear fru it 
during the year. A modern arm a
m ent depot w ith ancillary facilities 
is nearing completion in the East 
coast and work has been sta rted  
on  another on the West coasts.”

IT^ ^ I ^

^  <i'+d< ^  :

“The D irectorate of Naval Arma
m ent Inspection was moved to 
Delhi Cantonm ent in August, 1953.”

€tsp t  ? r m  ^ ^  k

t 5 ^  f ^ r ;sft

^ I ,  ^ ^

^  eft ^ I

w w K  ?rrT ^  ^

^¥4^1d4 ^ ^  ^ 'T  ^Tfr
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W  ^ ^  ^  ^m r ^

^  ’T

^ ^

^  ?rff t  , t  ^ T fT

;j?r spt ^51^ TT ^ ^

^rrsR % cT |^ -

^  ^  ?r%, ^

^  ^  T ^  % \

^ ^Tf?rr

^ ^ * 

t ,   ̂ ^

3 r rT ^ 3 r r tT O  ^  f ,

^  I % 3ft ?TPT

^  ^rrirm  ^ F T T ^fT ^  t ,  ^ 3 ^

^  ^ ^  ’T3TT ^
% ^ ^ t r  ^  ^,pu  ^

Mr. Deputy-Speaker: I am finding it 
difficult to control the debate. Every 
hon. /MiemlbeT w ants w ithin fifteen 
m inutes to speak from  end to end of 
the  Defence Budget. May I  appeal to 
all Groups or P arties to sit together 
and among those th a t w ant to speak 
divide the various portions between 
themselves, so th a t each may concen
tra te  on one section of the Defence 
Budget Instead of every one speaking 
on every section and my ringing of the  
bell and the hon. Member feeling th a t 
he has not said enough on any subject. 
B ut th a t is w hat we And for w ant of 
concentration. The Opposition Groups 
ran  sit together and decide between 
themselves tha t one Group will take up 
a particular portion, another Group 
another portion and so on. They will 
ad just according to the tim e also.

H T ^ : W W 5T

^  ^rrr ^  *nrr t  rft ^  

^ f  « fk  ^  ^
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IT# ^3RH5.T ^  ^

W f t  % SIR ^  59rfcT ^  5Tra 

<nr ^  3 ^  r<^ %

<I»T, B̂TVt  ̂ T̂ VtVTcT '̂ RrT % <TT̂  ^

TPRTT f  ITH rt’ I 
% ?rW  % 3?TT ^  t ,  ^

5T^^nT5T%ff%fr,

q r  ^  ^rrfsTir ?rfr^  q r  ^  ^

t ,
^  <̂ŝ *i 'dP^rf *MM«ii^ ^  ^rPT I

? m  ^  f w  srnr 9ff^ w^w  

« rk  w  ^nPT ^  TK ^  ^ m w  |  

5̂^  ^  I  I v r f f ^

^hf> I" ^  l̂«fiTl % ^  ^
^ ^  ^FTTT VPTW

t", ^3^ ^n^prrf^yFT ^

% f^PT ^  ^̂ TTT ^rnr ^  ^

«ft Hî FEiH n r  3TTTO ('rf^T^ ^  

O T H  'Ti^H'l) : A  T ^  ^  W  ’TFT 

T C ....................

Sfaii Bhagwat Jh a  Azad: I very *wb11 
appreciate the anxiety of my hon. 
friend  to understand, bu t it wiJl not be 
too difficult for him to get the trans
lation. Of course I know th a t the 
press will not help, because they are 
not so kind to the views we express 
In the House in Hindi. B ut still he 
can under.stand.

#■ ^  T m  ^  ^  q r  qR#

1 ^ . ^ ^  sr+i^i
^ ’TT, fqiT ^  5T

f  ftr  W  % ^  TT TTPT^ ip f t
^  «*rpT ^  I

i m  f=̂ r iTT  ̂̂  ^  I

A' Tsarr % ?fWt arpft ^ ^

%!TT *nr % «IK *T A  

T^?rr i 4  ^ f  f%

A  tr^ ^ ^^PT^TRt 3 r r^

^ wj snm r ^ f  1 f  sj

t  faT'  ̂ q r  T̂STT % ’HW*-e< #  

^  ?rnnT®r t̂ftt ^nr^ft

f^r^rrc ^ q \

^̂ TTT ^ 'O r< +  iT F f f ^  

% y*T t  ^
^  ^  »T?rmT % ^

^  TK 3TT^ ^  q f ^

fO T  I ^  Pp" ^  ^nnr

?TT#nT ^  T m  ^  ^

^  #  ? rn ft «n<^i ^ I

?rr^  ^ ^  ^ f ^ f f  ^  ? r f ^

^  yrwf^T^ ^f^^TTT *T

^  ^  ^  r ^  t  I ?rr? TTfTT- 

2|T ^T^r-nKd + IH  ^  d<^

^  ^  ^  fk! ^  ê TPTfW ^  

f̂̂ T̂ TT ^  T̂TWr t̂ 4>< T̂Pi' «i«ar ^  I 

5BTR- ^  JT| ^ t  ftr ^5irr5T FT#S-

# t  ^ ^  ^ 1 1

«ftrt ^  >jfM'il ^ r f ^  I ^  ^M a f
1% #  5Tt I '

# <̂T3T+M ^ ^ ^  t  • ^
^  m  5TWT |?rr ^  %

I  5̂̂  ^  t r ^  % ^ n rb v r  

% qn^ 2Tr ^  f ? r f ^  ^

% ^ m rt ^  1 1  ^rqiRrr

q w  t  >ft ‘̂T’T % ^  f  I

w ^m w T i  f¥  ^qiT  ^
v»f)'̂ 4> %“ 'Tnr ^  ^  ^  5RRT

# ^ r r s r ^ W q t ^
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[«ff m 3rr?mf]

^  ^  ^  

' ^ a r ;  T>'f fc  T p t  i ^ r r c  T irV  t t V 

5T >rrTT r^rn ftr 

q-^ m ^T'-rr |
^  q r  ^rfr ^ ^

f  ^ ^  ^
I f5T17f ^ f f  t

f ¥  *̂T TK. ^  5  f;r^%

^<TRt ^  ^f^dr I  I ^  T5C 

RrPq̂ Ti r<s'^^ *t î ^  '

iTfT ?T3rr^ T^r 1 A  i<r*rr

i  I Iff  f  ^

^  fJTTT ^  ^

srnsr qrf^F^^rpr ^  W ^rsrt
TfT t  m  ^  ^ qr-

^ ^  ^

f^ f^ r  I  I ^ r  q^ JTfIr I
f5r^r w t t  % t o r

^  ^  ^  f 5̂TT ^  ^T fT  I

^  ^ ^  ^  t
55nft ^

q r  sTR* ^  fifrjTT |  i
^  % 4i^f«r¥q vso

q r  % 3>qx ^  tt^
M t  ^ ^  ^  #  qflrt ^  »m I 

?ft?: ^ ffTT t ^  ^

t T ^  ^ vltx srrqR ^

^ fW t r̂^TT ^ , ^ . t  f^ /q ’SSfFRTt 
^ rm t ^ifrf^ ^  T f ^  ’r t

?fV  ̂ ^T# % ^  3n W r I ^

? n r ^ ^ r  ^  ?rprf p̂t

^ T ^ j t \  f T R  »N t ^  t

^  ?iTf% ^  ^3qwt ^  ?rq^ ^  ^
^ 5̂T\T ^  ^rif^ ^  M ^ i4  I;

njV?:: ^sr . ^ ^  ?J5 q r

^  ^  ^  ^nrzr ^ m W r  % 

ftRSX ^P#st ?TFr ^ iftfsm R T  ^

^ 5RR f A  

^ 3 ^  ^R?rr ^T pT  i  I #  WTT t  :

**Senator Ferguson: Well, then, how  
are you going to distinguish this 
Governm ent in India? Does it not 
have a tie to Moscow?

Mr. Rusk: Mr. McGhee can speak
w ith respect to that. I do’n t th ink  it 
does/’

Mr. Deputy-Speaker: Hon. Member 
need not be in a hurry.

Sliri Bhagw at Jh a  Azad; 1 suppose. 
Sir, as you have been kind enough in 
suggesting this to me. you will &li?o be 
kind in giving m e more time.

‘̂Senator Ferguson: You do not
really  th ink  it does?

Mr. Rusk: No, Sir.

Senator Ferguson: No tie  a t all.

Mr. Rv^k: I th ink  they are  try ing  to 
keep from being tied to either Moscow 
or to us

Senator Ferguson: Does not th a t tie 
them  to Moscow?”

By simply quoting this...

4 ' fTOT % ^ ^ ?fprr

f  1% v[m a m N rr  ^

w r  ^  I ^rrsr ^  ^
^r>RT  ̂ t «nn: ^  ^ r t f ^  ^rrm t 

^  5TTf  ̂ in r C to

% ^  f q r w T ^ 't

cfM ^  •""

Those who are  not w ith us are 
against us.

S brupati Benu C hakravartty: When 
did they say it? Quote.

Shrl Bhagwat Jh a  Azad: So simple it 
is, thifl theory of yours th a t those who 
are not w ith us are against us.
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1 « r r  ft: ^
^  ^  ^ 5  % 5TT^ ^  3RT  ̂ IT^TT

t  ?ftT im tN rr  ^  sr^?:

^FTT #  *T rf^JH  % ^ | f  «TT ^

%  ^  ^  ^ ^  I  ^  qr-sTf'T

fm t  TT̂  ?7FT ^ I  p?iT trV ^
T̂T# ^  ^ oTT  ̂ ?rni

^ I ^  ^r^FT ^  *R T ^

^  ̂ TTRfwr f% ^ ^

^  ^  ^rrwHTTsft WTT ^

t  % ^ m
^  17̂  ?r f r  %  WTK

^ ^  fTKT ^  ^  ^^?rg;
^  Tgrr I ,  | r < r ^  ^  w r  

T ^  t ,  ?ftT ^  ^  f  I

if^  q-flCT ^
I  %  ? m  ^  ^  q-?: ?rr^^?Tw p r r  ^
?ZTT ^  T fr^ I  I  % D[̂  ̂  f*R^

^  ?riT̂ # ^  qfrr ^ frrm  ^  ^

I q=qr ĉ TFft m ft--
f^f^T ^ f  %

^  ^fT^cT li ^  »TT ?fh:

^  IT ?ft?flf ^  Tftrm  ^

I A' ^sTPrar f  %  ^^TR im r f w

^ p n  I w  ^  % 'mr t ^ -
*RT ?Tfr f  ^  f% 1 ^

% ^iTfrsfr ^  fq rr  ^

w f t  2t r r ^  q r  i r f tm  ’rt^rr 1

^  ?nf^ ^  g fR  % r ^  P ' w t|
t  ? ?rrr ^ tt

^ qj ^ o  ^ o  ^ o  ^  
"WIT ^5^ p r f  3̂TfR I
t g f^  ^  ^ ^

#?rn: ^  ^ % ^ r T
^  ^ ^  ^  ^  ^  % ?rr-

’rtorf % Iw ^ff ^ I

* ff^  ^  ^ . ^*fr ^  fJT ^ ^ u i

% 5TT?f ^  I
^  ??wr I ^ ^

^  ^  ^  ^  ?rrf I #'
5T^ ^JTiT^n’ f% « r r^ « i  % ^  ^  ^

^ r r r t  ^  ^  I ^  T T ^ -

T̂FT
^TR- WT ^ ^  sfT ^  ?n#

^  ^  5FT ^ ^R?rr I  ^
f ^ p ^  % ? r r m  qr?: ^ j t r  ^

w jw  I  I ^  ^Jmm  g fRK  
f»T0T4^< ^  ^  qrr ^  ^

% T | f i  #

3̂̂  ^  f  r^ ^  qr ^
fTOT ^  ^  ^  T O T  ^  ^RkTT I  I 

#TT ZT̂ I  f^  ^  ^  ^

q r  ^  ? r ff  ^  t  I ^  ^  t  ^

5rrr%  w  ^ r t r  ^ « n r r <  ? r ff  | ;  ? iT q ^  

’TRT ^  t » ’t t  ^nq"

I  f% fR- ^T?: #?r ^ ii>tih: ^ ir  i m 
^5TPT  ̂ =̂ Tig[T I  %  ^  ^ ^  ^

^ nq’ ^ ^  ^  f  j ^

^ thftfr^T W  ? r n ff  ^ ? T iq ^  w i i ^

i f t  ^  f t  ? ? rn r  ^nrq- 

W  ^  t  ? ^  fT ?TTf̂
^  ^ ^  I 2T̂  ;RK ^
# fpTT q r f ^ H  f% c = 5 n w  

«rrr ^  t |  f  i %m  ^

5 T ^  ^ ?TFT TjftMm % ^

%  ^ # 1  igrr ?fr?r 

?iW  ^ t ‘ I ?mr %fr^ ir f ^
^  ^ ^  ff?nr ^  f  I zTf ^

I  I ?TTq- mf^^sRTfr q M  m ir  ^

^  ̂  rft ^  ^ T  STT ^  1 ^  5̂

f f r n -  q ^ R T  t  ,‘ ^  ^

^  ^ ^  f ^  mcTT I ,  jf^ rra r

t  ^  ^ m m  t  I ? rrq ^  m f q ? ^

^TT^, I7,?f7 ^ ^TTT^ ?fh:

tTTT ^ ^  5rr̂ ?rr 1 ?nF̂
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«TT
iiTT I  m x  m

iTPrr #  w

t  ^ T̂TTfT
^TTpft I ^

^ p ^ i f ^ ^ ? T T ^ ? r r T ^ # q T T ^  I

^  >4 IMK ^  ^  ^  ^ ? r f  ^  ^  ^ 3 ^  

qTK ^ rri^  ^ « n rn : ^  ^  1 

q n r ^ f ^ ^ ? ? r ? r r T i r ^ ^ « r n  

^  1̂  iTtW grw % #TTTT^ T 

f tr  ?nnc ^̂ TTPT ^  ^ r r f  ^  ^

i f r t^  ^  iRTtm ^ ^  ^

1 ] ^  ^  % ?TT̂  \

W R  f^rfRTR »n: =^frf ^

?ft W  ?TPT I  ^  ^X=FTT

#  JTT ^(TW^ %
?rrT ^

q r  ?iT I ?Fn^ ^ ^
# 7^  ^  ^3n#it ^ w ^nrr WT

? w  ^?rm 
«»li<mir2:5̂  ^  ^  ^  ^  ^  ŝrrTTT

% fsR^ ^ f w , ^  ^
^hfTFR ^  5 n r^  t o r  ?

^  ^srTTR ^ tpit ^  ^

% tzTTT ?fr^ ^

OTT# ^  ^  t  .
?TFT ^  qrm

;r f r t  ^ ^
^ **ft ^  ^ t  

^  SFT5TT =snri^ f  I ^ ^
;sr̂  ^  fJTR ^  TT ^ rm ’̂  ?>

^  ^  ffT t  *
fiT f5 3 l^  ^  ^  ^
I T ^  ^  ! f m ^  ^  eft 

f t  1 ^ ^  ^  'T fn rm

5T  ̂ ^  1 1  f t f  r ^  ^  ^

<rfntm ?m??% f  ^  ^

^ 1  1# fT ^TRm t  ^
? r m  f*TRt % fOT ^

w n ” w*n^, ?rnr ^  ^  w  ^  ^  ^

t   ̂ ^  ^  ^i^+HT^ 
fW 1^ ^  ?rrT ^ w  ^  ^  ^
^  5?!^ t  I TTc? q r r t e ^  ^

?frT ^ ^ ^  ^ ^
t  ? rn § m  f fjr^  ^  ^  ^  f  » ^

t  fftr ? f ^  ^ tr
^ T  ^ srm  I  ^  1 ^  ^

p - ^  | f ^  ^  ŜTTcft I, ^ ^
^  fm m  t  I ^  ^  ^  ^  ^
| f ^ f * n i ^  % q i^ rc n ’ ^  x r i w

sft T̂rft5TTO : »

«!> ^ r m ^  ?TT 3cnn? : f ^ ^ r ,

w ,  ^^] ^  ^nrq” f’T ^ ^  ^  f r

^ |t  ^ I

rirnft : ?nw T  ^

% ^  ^ t  ?

HFTO 3TT sn̂BTPT : ^5fW
^  T̂PRTT f  ^  3?n: ^  ^  ^  f H t  

^  ^  WT ^  ^
TK^?r ^  ^  I ^  ^
^sOTT ^  T T ^ ^  I ,

^ ^  I

t  «

^  v; ^  f̂ TTT ^
^ t  I' ^  ^ ^

:?, 3 R  %?rr ̂ flT ^ ^  ^ ^
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I ^SfTPRTT ^ ^ ^

fJT i t r f ^

t  ‘ '

^ ^  4' #  ^

w f t  i

3PTT ?rrT *̂T?T  ̂ t  ^  ^  ^
^ ^  I ,  ^  T̂TT t

f  f ^  iPT ^  ^  ^  5fr»ff ^  ^

^  WT ^  ^

^  ^ T W  ? w  ?rrT t ^
^  T ^o  tffo ^TfT ^

ĴTTT fTTT

s n r r  ^  t ^ r ro #

^  ^  ^  ^  t> ^  ^  
iFT #% I ,  ^  ^  ^

# 2n r  ^  ^ sn w  ? f* rn r  wvfc<  ̂ |

TT ^  ^  ^  ^  ^

s r rd W t ^  ^  ^ I

^  ^ T̂TT ^  T O ' ?

? rr3 r% ^T O ^^ '^  F y m t e r ’R f ^ ^

^  ^!WT t  ? fk  ^  ^ 'T T f ^ r ^

^  I  I % TRT #f%^

?rnT) ^

?TPFFr ^  ^  ^  ^ ^  ^

% vN r ^  '3^TT 

^ ^ t  I ^

^  ^  ÊHTsraT f ^*nr

q r€  f t r f ^ f r ^  | 1

fITT  % 3TfT 5TTO ^  |  I W^ZT^T 

W  ^  W  ^  t

Ti^o ^ o  <KHi^ 5̂T5r % #  T̂RT

«T ^ ^ m  TTT̂ JW

^  ??t «ft I f^sr W.

?nw ^  ^ 5  J
^  2T| ^ t t W  ^ I

^  2T  ̂ I  ^
?rn> w  ^  I  I f ^  ^

3fr 2T  ̂ fT^ra- 1  ^  ^ m r t e  tr^?

TTW^ TTfqr5f t ' f ^  ^ ^

m  ^ TH ixvT^ w r  

^  I ^  T̂TT ^

^ r w  I

^  ^ ?rfr I

? F ^  ^  ^ ^ ^  tv

^  ¥T# f  I P" t  ^
^ ^  q r  ii iw »T  ^t=nr ^  ^  ^

c ^ i^ P f^  cnzf ^  ^  ^ ^

TO f ^  ^

^  ^  T5fT I F̂JrH”

^ r f ^ ,  ^  ^  f̂ ?r?rTT cpfl’ «rrr 

?tt̂  ^ t#  ^  ^  ^ *

^ ^ ^  4 ’

5  ‘

Shrim ati Renn C hakravartty: Tinlay 
we are discussing the Budget under- 
the shadow of the Pak-U.S. Aid Pact. 
This naturally  brings home to us the 
greater urgency of the problem of 
how to build up a strong army capable 
of defending our country as well as 
developing a defence industry capable 
of coping with its responsibilities.

, Last year. Shri Jaw aharlal Nehru 
spent a great deal of the time of his 
speech in showing th a t it was not the 
numerical strength of the Army, the  
Navy and the Air Force alone >.vhich 
determines the  fate of a war, but the 
technical efficiency and improvement 
of the capacity to produce all the 
necessities of defence. We c-ertainly 
accept the importance of technical 
efficiency. But, we do not agree th a t 
this is the biggest factor th a t u lti
m ately decides the fate of a war, es
pecially when you have to deal with 
an under-devp.loped country. The 
biggest factor is the human factor. 
The question of the morale of the 
people, how w e mobilise all cur re—
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sources, th e  technical ‘know-how* 
w hich is a t o u r disposal, how  w e are  
a b le  to enthuse th e  people as w ell as 

vthe A rm y and m ake it  in to  a homo
geneous and invincible whole,—^these 
a re  very  im portant.

W hen we discuss this Dcfence 
budget, w e have to bear in m ind a 
new factor and th a t new factor is this. 
Those whom ;he Indian Governm ent 
had looked upon as the saviours of 
our Defence Forces, those on whom, 
i t  has been said, we have to rely for 
h istorical reasons—again and again 
we have heard  th is expression “h isto 
rical reasons”, m any of us in th is 
House ihink th a t these historical 
reasons should have w arnsd  us as 10 
w hat will be the fate of our friehd- 
sh ip  w ith U.K. and U.S.A. {An Hon. 
Member: Hysterical,)—^those very
people have a t a  very, critical moment 
let Us down. We have tried  to show 
th a t rem aining w ithin the Common
w ealth  does not give us all the bene- 

-fits w ithout any of the disadvantages. 
Wheiftier it has been the question of 
K ashm ir, w hether it has been South 
Africa, or now when it  has come to 

th e  question of U.S.-Pak-Pact, w hat 
is i t  th a t U.K. has done? W hen the 
United S tates of America, in spite of 
all th e  protesvations of our Govern
ment, has gone in for m ilita ry  aid to 
P akistan , they have consistently sup
ported it,—w hether it is Mr. Eden, 
w hether it  is the United Kingdom 
High Commissioner here, w hether it 
is Lord Swinton or w hether it is the 

p r ^ n t  rosresen ta tive of the United 
Kingdom who is participating in the 
Commonwealth ta lk s in Lahore. T hat 
is w hat exactly happens when we go 
w ith  the  beggar’s bowl. The Finance 
M inister, only the o ther day, spoke 
very vociferously and proudly th a t we 
do not beg from anybody. But, it has 
been ignominiously said and we have 
seen the United States telling the 
world, and so also Britain, th a t there 
is no difference between economic aid 
and m ilita ry  aid. They go about say
ing tha t the first! m ilitary mission is 

.^o t in Karachi, but in India. We

have always been gibed a t by the  
P rim e Miinister when we say th a t  
rem aining within the Commonwealth 
will bring us in to difficulties. P and it 
Nehru has talked of im perialism  as 
if it does not exisj: any longer. We 
shall go on telling him that the Com
m onwealth rem ains a danger I0 our 

grow th, to our development and '.o our 
freedom, for, w ithin the Comm.on- 
w ealth, it is the United Kingdom, it 
is South Africa, it is Canada, it is 
A ustralia, the white section within the 
Commonwealth which rem ains im
perialistic, and im perialists are always 
blood brothers. They rem ain w ithin 
the NATO. T hat is why they 
threaten  a t every time, w hether it is 
Goa or w hether it is a question of 
the French possessions, that tho 
NATO will be utilised against us. 
This blood bond cannot be broken 
by playing between the two camps.

In the first Budget debate in which 
we participated, when we spoke on 
the Defence budget, we pointed out 
the d irect influence of the B ritish  
through their officers retained in 
our Defence Forces. Last year, Shri 
Jaw aharlal Nehru told us th a t we do 
not have a single British officer in 
any operational post. As fa r as we 
know, there are certain people who 
are  stUl in ra th er “high up” execu
tive posts. I do not know w hether 
you would call them  operational offi
cers. Certainly, it is tru e  th a t in our 
ordnance factories, in our train ing  
depots as advisers we stiU have quite 
a large num ber of B ritish officers.

Shri Tyagi: Not very large.

Shrim ati Renu Chakravartty: Now. 
I will quote to you not from Com
m unist sources, bu t from  the Amrita 
Bazaar Patrika, a very  pro-C ongress 
paper and a v irulent anti-Com- 
muriist paper. A fter hearing Mr. 
Tyagi’s enum eration of the num
ber of foreigners in our Defence



3029 Demands for GranU 25 MABCH 1954 Demands for Grants 3030

departm ent, th is is w hat they rem ark
ed:

“Their presen t num ber w hich is 
about 200 is likely to cause
serious m isgivings.......ap art from
this, the policy of employing so 
m any foreigners in Indian Defence 
Services can hardly receive public 
support, particu larly  a t a time 
when devious currents of in terna
tional politics and  diplomacy are 
h ard  to  fathom . One should fur
therm ore like to enquire why even 
six  years after independence 
India should require so m any 
foreigners in her defence ser
vices.”

I t  is certainly stated that we require 
them  because we are under-developed. 
W e have not got the ‘know-how’ and 
therefore we need technical people. 
B ut we have to see how far really we 
have been able to industrialise. Al
ready. previous speakers have given 
certain specific examnles. For in
stance. Shri Satish  Chandra was 
w orried and wanted specific examples 
as to how m atters are being, shall we 
call it, sabotaged, shall we say, held 
up in industrialisation. For instance,
I would like to have an answ er to 
this. I hear th a t  one of our m any 
factories has been producing 20 and 
40 mm. cartridges. They have stopped 
du ring  the last six months, and the 
reason is tha t there is a Mr. Gibbs, a 
technical officer, who has to  pass the 
th ings produced a t the factory, and he 
has not passed them , and now we are  
im porting these from  the United 
Kingdom. This is a very  sm all m atte r  ̂
no doubt. We do not yet produce 
very big things, bu t it is certainly 
true—I will show you, you m ay laugh 
a t it, you m ay deny i t .......  .

Mr* DeiHity-Speaken I am not
laughing a t it. The hon. Member 
m ust address the Chair.

Shri V. P. N ayar (Chirayinkil): You 
are  smiUng.

Shriinati Benu Chakrayartty: I  will 
show you another example about the

ra te  of industtia l develcqsment^ from  
the budget figures themselves.

Shri Satish Chandra: She has some 
serious m isapprehension about the  
m atter. (Interruption).

Shiim ati R ena Chakrayartty : How
far has the ra te  of industrial develop
m ent been speeded up? We find th a t 
in 1952-53 we spent about Rs. I tro ie s . 
In 1953-54 we find a figure—peculiar 
thing—we find a revised estim ate for 
Rs. 25 lakhs only. This year, the  
Budget estim ate for 1954-55 is Rs. 125 
lakhs. I wonder how m uch of it  w ill 
be a shortfall again. Not iMily ihi% 
In 1953-54 in the Defence Capital Out
lay a sum of Rs. 15 crores w as 
budgeted. Now, we are  told the rev is
ed estim ate for the year is only 
Rs. 10,36,30,000. We would like to  
know why, a t a time when we are  
speaking so m uch about industrialisa
tion of our defence establishm ents, th a t 
we m ust go ahead and m ust no t rely 
on foreigners, even the am ount th a t is 
budgeted is not utilised to the  full.

Then, let us look at our purchases of 
stores and equipm ent from  abroad, I  
would not like to spend m uch tim e on 
th is because there are  a  num ber of 
o ther points I w ant to make, and th e  
previous speakers have already shown 
how the figures have gone up and no t 
gone down. And then again, w hat we 
have brought has not been th e  la test 
or the most m odern ones. We have 
contentd ourselves, as my p revious 
speakers have said, w ith outmoded 
weapons, as -was brought to light 
during the last debate about Sealands. 
That is why we say  th a t we have to  
give up this idea of getting the 
ners to help us. We will only iind 
tha t the foreigners wiU fry to re tard  
and impede our progress. We will 
have to depend more on mobilising to 
the m axim um  the defence capacity of 
our Army, N avy and A ir Force w ith
the  present technological level of 
development which we have. Certain
ly we shall try  to go ahead. I t  m ay 
be difficult when we are hemmed in 
on all sides* by im perialists who a re
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n o t going to give us the  ‘know-how* 
w hich wiU go against them. So, th a t 
is why we do not under-estim ate the 
need of constant effort to  get over our 
backw ardness. B ut we m ust also v a 
lise th a t the atta inm ent of technical 
prt>gress is som ething th a t is depen
dent on other factors also. We have 
to go on th irJdng how to gain the 
m axim um  defence capacity w ithin our 
lim ited technical resources.
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Many am ongst our Arm y people as 
w ell as the  G overnm ent cannot get 
oift of thinking; th a t the only way to 
go about it is to somehow model our
selves on the u n ited  Kingdom and on 
th e  United S tates pavtem  and we for
get th a t they have bu ilt u p  the ir 
A rm y and defence en tirely  on a d iff^  
ren t basis. They have a huge and 
technically developed background and 
economy w ith  m uch sm aller m an
power, w hereas w ith us it is 3u st the 
opposite. Therefore th e  tendency 
grows to tru s t m aterial ra th er than  
m en Y et is it no t surprising th a t we 
have never thought of try ing  to study 
th e  methods utilised by the Chinese 
Arm y? As soon as China is m ention
ed. some people throw  up  th e ir  arm s.
sa y in g : “Red China. Communists w an t 
u s  to  go to  China”! If we are  reaUy 
patriotic, if we really  w ant to learn 
from  everybody, and especiaUy from  a 
country tiia t has had to face th e  same 
difficulties and lim itations we have, 
has it  no t occurred to any of our de
fence people and those in charge of 
th is M inistry in the  Government to 

‘ try  and study the methods of China? 
W e do not w ant to  speak of people 
like Mr. Anthony who try  to question 
our loyalty—we tre a t i t  w ith the con
tem pt it deserves. W here was he 
w hen the  fight for freedom was gomg 
on? B u t w hen we see th is fear on 
th e  part! of Governm ent not to  leam  
from  w%ere w e should leam , w hen 
w e  do n o t lea rn  from  the  circum 
stances w hich are  sim ilar to ours 
elsew here, we begin  to  have certain  
suspicions th a t really  w e ^ e  tied  on 
to  one se t of th inking, and  th a t

th ink ing  is going to land  us 
into difficulties. (Interruption) I do 
no t know  w hy th a t undertone  g o ^  
on there. They w ill have th e ir  
chance.

Mr. Deimty-Spcaker: They ought n o t  
to  be talking across the benches.

Shrim ati Renu iCShakratvartty: They 
a re  w orried because I have mentioned, 

the w ord *^China". (Interruption)

In  the  Chinese Army, the strategy 
and tactics have grown out of its own 
experience. They rely on man-power,. 
no t on a technically developed econo
m y which is the basis and the strength 
of ‘he United Kingdom Arm y or the 
U nited S tates Army.

T here is one other point I would like- 
to stress. It is  ̂true th a t the num ber 
of B ritish  officers in our Army, Navy 
and A ir Force is being reduced, but 
there  is one other danger which we 
see in that, although we are replacing 
the  w hite by the brown, the  training, 
the m entality , the outlook th a t w e 
are  giving our officers is still of the 
old type. I w ould like every  clearly  
to sta te  th a t w e still have as the head 
of t^e  Indian Staff College a British 
officer, and the high p riest of strate
gic thinking in A rm y H eadquarters is 
another B ritisher—G eneral Russel. 
(An Hon. Member: He has left.)

Shri Tyagi: He has retired.

Shrimati Renu Chakravartty: He has
• left only during the last week. And

then all our Generals and fu ture Ad
m irals and Air M arshals ge t the ir

drain ing  a t the Im perial Defence
College. The Im perial Defence Col
lege is an Im perial Institution design
ed to defend the Empire. Of course,
we are  asked to believe there is no
Em pire left. We a re  not prepared  to
a c c ^ t  that. The Im perial Defence 
College is the highest organ of tra in 
ing in B ritain , and the Americans have 
a share in the  proceedings. W hat 
unites them  both is the interest in the  
cold war, w ith the  accent on a rise 
in temi>erature against the Soviet 
Union. The mission of the Im perial
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D efence CoUege is to p repare  the 
b lueprin t for W orld W ar UI. O ur 
officers go there. W hat is it  they 
learn? They learn, maybe, a certain 

a m o u n t of technical knowledge. B ut 
(they also learn tlie ideological p art 
of anti-Sovietism, and they learn  how 
it  is tha t inevitably the Soviet Union 
is going to attack, and it is because the 

.Soviet Union is . th e  m ain aggressor, 
th a t NATO is the peace effort of the 
Ireedom-loving countries! W hat have 
we got to do w ith this fram ework? 
Have our officers anything to contri
bute in this background? T hat is why 
we say it is noti sufficient only to 
replace white officerSt but to replace 
the W hite Saheb’ m entality  w ith a 
tru ly  people’s m entality.

We s^ill conliiiue to Iw k  upon our 
A rm y as a separate caste. T hat struck 
m e very forcibly w hen we were dis- 
<'ussing the Cantonm ents (Amend
m ent) Bill. The cantonm ents were—
I will no^ call it a figment, for it is 
a very big reality—built up w ith the 
roncep*ion of a B ritisher, in order to 
segregate the Army from the people.
I rem em ber w ell how S ardar M aji- 
th ia  in the course of his speech, in 
sisted, in spite of even certa in  p ro 
testa tions from  his ow n party , th a t 
it w^as necessary to continue w ith  th e  

♦cantonments. It is this idea of a se
p a ra te  casteism  w hich is rea lly  a
brasshat a ttitude, and  w hich is com
pletely  out of keeping w ith  the
things of today.

Lastly, 1 would like to expand this 
poin t th a t in a technically backw ard 
coun try  like ours, it is th e  men who 
-count, and not so much the m aterial. 
If th a t be so, one of Ihe most impor
tan t factors is to build up the com
radeship between the officers and the 
men. Last time, in the course of the 
debate on the Defence budget, the hon. 
P rim e M inister talked very eloquent
ly  about the  relations between the 
officers and the men. He said, they 
sang, they danced, and they  were 
happy; and Shri Ja ipal Singh said, 
5 ood show, good show! B ut w hat is 
reeded  is not mere singing and danc
ing , bu t something more than  th a t

Demands for Grants 303 4

We have to th ink  in term s of the real 
things th a t m atter, and w hat the 
differences in the scales of pay of the 
officers and the m en mean. I vvould 
give you quotations from  your own 
figures, but I would not like to take  
up the Vime of the House. However,
I would ju st say th a t in the case of 
a  Second-Lieutenant, he sta rts  from  
a pay of Rs. 350, and in his twenty- 
fourth  year of service, he  draw s a  
pay of Rs. 1,400. B ut if we see the  
lowest ra te  of the O ther Ranks, we 
find th a t a person belonging to the 
O ther Ranks sta rts w ith a pay of 
Rs 25 in 'class III, Rs. 30 in class Ih  
and Rs. 35 in class 1. I t is true th a t 
the officers may need more, for, may
be they have to keep up appearances 
a little  more, bu t it is also tru e  th a t 
the basic minimum for the O ther 
Ranks should not be m erely Rs. 25, I 
would therefore say tha t the sp irit of 
com radeship which develops by sing
ing and dancing is not enough; m a 
poor country like ours, w e m ust try  
fo r a spirit of com radeship by the 
sharing  of the  com m onbiirdens and 
difficulties of life together. I t is not 
economy that I am so much stressmg 
here, because I  do not th ink  we shall 
be able to produce much out of that; 
but it does create a e rea t psycholo
gical effect. I do not say th a t i t  is 
necessary only in th e  Defence D ep art 
ment, b u t I th ink  it is necessary foi 
every  o ther departm ent, includini 
Members of Parliam ent, and  I thm l 
we shall raise our voice again, whei 
we discuss our own salaries anc 
allowances, when th a t m atter com« 
up before the  House. I  say it i  
essential to build a contended army 
I t  is essential to build a homogeneou 
army. T hat is why w e have to leve 
down to a certain degree the differ 
ences. I know th a t if we a j^ e a l t( 
the patriotism  of our o f f ic e r s -^  
have th a t patriotism  in our officers- 
they  will themselves accept it. an< 
realise the political and o ther p.^ycho 
logical factors involved in such j 
change.

Next I come to the question of liv 
ing quarters This Question of th<
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living quarte rs  is som ething th a t has 
brought g rea t hardships to our Army, 
both  the civilian w orkers as w ell as 
th e  active fighting forces. For in
stance, if you go to Panagarh , and see 
th e  conditions, you w ill be shocked 
to  find the  condition of the  condem ned 
barrack s they  have to live in. Fam ily  
q u arte rs  are  so few th a t m any t r a 
gic occurrences have taken place as 
a  resu lt of this. Yet in the budgeted 
figures, w hat is it th a t we see? Under 
the  bead ‘M ajor Wdrks—Army* we 
find that a  svuii of Rs. 2X lakiis had 
b een  budgeted originally , w hile the 
rev ised  estim ate stands a t  Rs. 12 lakhs, 
fo r the  year 1953-54. Why is there 
th is reduction? At a time, when the 
MES is being retrenched, when we say 
th a t  Iwe need m ore houses for our 
so ld iers and  our jawans in  th e  A rm y, 
w hy has been there th is colossal reduc
tion? Again, under the head ‘Abnor
m al Repairs* a  sum  of Rs. 1.5 crores 
h ad  been budgeted, bu t the revised 
estim ate stands a t Rs. 85 lakhs. 
Sim ilarly, under the head ‘M ajor 
W orks—^Air Force’, we find th a t the 
original estim ate for the year 1953-54 
w as Rs. 4.87 lakhs, b u t the  revised 
estim ate stands a t Rs. I lakh. We 
w ould  like to have an answ er to  th e  
question why there has been, a reduc
tion  in all these cases. Why is it th a t 
a t a tim e when the defence w orkers 
a re  undergoing gre^t hardships for 
lack of proper accommodation, there 
is  so much of unspent money?

I  would like to say one or two words 
in regard  to the pension rules. Our 
G overnm ent have now excelled them 
selves in form ing conmiittees, and 
refusing to accept th e ir recommenda
tions or to publish the ir reports. I 
have .seen this happening in the Reha
b ilita tion  D irectorate, and I am again 
seeing it in  the Defence D epartm ent 
also. The La] Com m ittee’s recommen
dations have been suppressed. The 
ra tional basis on which they  tried  to  
w ork out the pension rules have not 
been a c c ^ te d . I t  is true  th a t some 
changes have been m ade, and these 
have  been indlcalted In the little  bro
chure en titled  the  N ew  Deal, w hich

we got from  Shri Tyagi. B ut it is  
time tha t we have m ade some changes 
in the rules which have been there  
since 1917 onwards. B ut even under 
th is ‘New Deal*, we see glaring in jus
tices. For instance, a ja tnadar of A 
group class 1» in the  highest cate* 
gory draw s a m axim um  pay of Rs. 
155, w ith Rs. 30 dearness allowances; 
bu t a fte r tw enty-five years of service, 
he gets a pension of Rs. 55 as against 
Rs. 40 given hitherto . So there ha:> 
not been much of an increase. If  w e 
look a t the am ount which a civilian 
w ith the sam e earning gets, we find 
th a t under the old rules, he w as 
getting Rs, 62 bu t accordin^f to the- 
Gadgil Com m ittee’s recommendations,, 
he will be ifow getting Rs. 85. In all 
these cases, we have to take  into 
consideration the hum an a s p e c t ,  and 
not fram e pension rules in an artifi
cial m anner, w ithout taking into- 
account th a t th e  free boarding, f re e  
lodging etc. w hich he had w hile in  
service, are taken away from  him  on. 
retirem ent,

Shri Tyagi: In the  Army, the  offi
cer re tires m uch younger.

S hrim ati Senn C hakravartty: B u t
here he works much harder, and m u rli 
iTi^)re s t r e n u o u s ,  and I could jgrive 
you m any examples of that. A s 
against all th is, he is getting only a  
pittance.

In regard  to civilian defence workers^ 
f ib ri ly a g i  has given them  a  ‘New- 
D ear, which is no new deal a t ail* 
We do not consider it  as a new deat 
lat all, because w hat is it th a t has 
happened? The K alyanw alla Com
m ittee was appointed to  go into the^ 
m atter of pay scales, b u t unfortunatelv  
Mr. K alyanw alla died, and there were- 
only two persons left, one from  th e  
Labour M inistry, and the o ther frcHtî  
the  Defence D ^ a r tm e n t. The some
w hat progressive recommendations^ 
m ade by Mr. Subrahm aniam  w ere n o t 
accepted by Government, b u t the* 
recom m endations of Mr. B. B. Ghosh., 
who was a m an from  the  D ii^ C ft 
M inistry itself, w ere accepted mostly^ 
If this were to be so. we would
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to know w hat was the need lo r having 
this eyewash of a committee a t all. 
You could have set up a departm ental 
committee, and done w hat you liked. 
We would suggest th a t the recommen
dations of the K alyanw alla Committee, 
especially those of Mr. Subrahm aniam  
m ust be given effect to. If they are 
not to be accepted, we would suggest 
th a t since the two m em bers of the 
Committee had differed among them 
selves. the m atter should go before a 
tribunal, and the final decision should 
be th a t of th a t tribunal.

Mr. l>eputy-Speaker: I  have already 
given the hon. Member twenty-two 
m m utes.

Shrim ati Renu C hakravartty : Five 
m ore minutes.

Mr. D eputy-Speaker: T here m ore
m inutes I shall give.

Shrim ati Renu C hakravartty: I am
more o r less the only sDokesman of 
my party.

Mr. Deputy-Speaker: The hon. Mem
ber is speaking very well. I shall 
allow her five m inutes more.

D r  Lanka Sundaram  (Visakhapat- 
nam ): Chivalrous.

Shrim ati Renu C hakravartty: I do
not w ant any  chivalry from you Sir. 
but I know you are kind enough to 
give some more tim e because you know 
th a t 1 speak on behalf of a party  
which has got quite a big following 
outside in th is country.

There is also another discontent in 
regard to the decision of the M inistry 
to reckon the  service of w orkers from  
1 s t A ugust 1949, N early 15,000 clerks 
w ill be falling  under this, and  there 
w ill be lots of reversions, and 
g reat injustice w ill be done to 
them . The dem and of the w or
kers’ Federation  is for a nego
tia ting  m achinery and this a t 
least should be met. It is not a 
revolutionary demand th a t they are 
making, it is the most norm al thing 
th a t they are demanding, because they 
are  asking for something th a t hf;s been 
g r a n t s  to the w orkers in  the Rail
ways, and I th ink  the same should be

granted so fa r  as ordnance w orkers- 
also are  concerned.

1 would not go into w hat S h ri Tyagi 
calls in his ‘New Deal* as the  m ore 
favourable term s th a t have been given 
to jtie defence workers, as compared, 
to w hat obtains in p rivate industries- 
etc.. because I have not got the tim e 
for that. B ut I would like to say th a t 
the  concession of giving Rs. 30 to un
skilled and Rs. 35 to skilled w orkers is 
really  an eyewash. Only the  Central 
Pay  Commission's recom m endations 
have been implemented, which w as 
done years ago in so m any of th e  
States, and by so m any private indus
tria lists. A fter five years, th e ir r e 
commendation in  regard to  minimum^ 
wages has been accepted, and th is is 
called the ‘New Deal’. Instead of the  
piece-rates being revised, this is shown 
as *the great revolutionary step th a t 
our friend S hri Tyagi has taken.

I would like to say a word about 
security  of service.

Shri Tyagi: You were always k ind 
to me in the past, I know.

Shrim ati Renu C hakravartty: I hope 
you will assure us th a t we are living" 
in the present.

Regarding security  of service. I w ill 
not go into the question of con tract 
labour, because th a t point has already 
been mentioned, but I would say tiiat 
there is no security yet to the m ajority  
of workers. They are only tem porary 
or casual workers. Again, certain  new 
policies are  being introduced such as 
the m ilitarisation of civil cadres. F o r 
instance, the civilian gate-keepers in 
the defence services. Some have 
attained  the scale of pay of about 
Rs. 225, a fter nearly ten or fifteen 
years of service. Suddenly they are  
asked to quit, because they were tem 
porary, and they w ere never m ade 
perm anent. Now they are offered a 
low er division clerk’s pay of Rs. 85, 
or asked to quit. But their place is 
being taken by J.C.O.’s. I th ink  th is  
is most unfair, and certainly, th is  is 
not going to solve the  problem  o f  
unemployment.
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[Shrim ati Renu C hakravartty]
5 P.M .

The whole question of the utilisation 
to  fu ll capacity of ordnance factories 
has been put off. The hon. P rim e 
M inister said las t year th a t they had 
decided to se t u p  a committee to go 
into the  entire question. Then it  took 
them  ten m onths to announce the 
nam es of the members of the com
m ittee. Now, afte r the announce
m en t of these names, w hat do we find? 
We find represented prom inently 
am ongst them  the representatives of 

 ̂ capital. Sardar Baldev Singh is there, 
whose views we all know. b 3cause when 
he himself was the Defence M inister 
th is question was put to him. a|id  he 
categorically reiected it at th a t time. 
Then there i.*; Mr. K irloskar. also a 
m anufacture r of m achine tools a»d a 
big capitalist. Surely, we would say 
th a t though we do not mind your 
taking them , we certainly have certain

• doubts because can you believe they
can desire to have potential compe
tito rs  in a shrinking m arket and tha t
too of S tate  enterprises; and yet in this
C om m ittee the w orkers’ representatives
have not been included- That. I think,
is a very serious handicap. If they
w ant to effect any real reorganisation,
the  question of security of service, the
perm anency of service etc. hava to be
taken  up. Not only the small quota
of industrial w orkers m ust be regard
e d  as perm anent cadres bu t the ques
tio n  of perm anency of service of en
tire  w orkers of the ordnance factories
h as to be taken up. -

I would just say tha t if we really
-want to build up the potential th a t we 

. already have in spite of our back
w ardness. the arm y m ust become a 
p a r t  of the people. They m ust not
only defend the people in tim e of w ar
b u t in  tim e of peace also they m ust 
serve the people. They m ust be u tilis
ed  to build bridges, construct roads; 
they m ust be useful for digging wells, 
developing w aste lands and fallow 
lands etc. Only thus will the people 

’ begin to realise that the arm y is our 
arm y, it is a people’s army, it is not an 
a rm y  th a t only^seeks legislation to be

used to aid civil power for quelling 
people’s m ovem ents, only then  they  
will regard it as a people’s army, and 
only then in spite of everything the 
arm y can stand against all odds. T hat 
has been proved in the case of C’hina 
and N orth Korea. W ithout one single 
a irc ra ft a t their command, th ey  have 
fought againsl for superio r arm s an d  
a ir power and have won, because the  
people jj^ood behind them. Therefore, 
we know th a t the people are invinc ible 
if we can mobilise them  even in an 
undeveloped country. T hat is w hat 
we w ant to place before this House.

S hrim ati Sosham a Sen (B hagalpore 
South): Sir, I am Jihankful to you for 
giving me this opportunity  and I am 
glad to participate in this debate be
cause I was one of the first persons 
who mooted the  question of compul
sory m ilita ry  training. At th a t tim e 
the D eputy M inister for Defence said 
th a t there was no dem and for such a 
step and it was not necessary and th a t 
their financial position also did not 
allow of compulsory m ilitary  training. 
I am glad to find th a t now it has been 
decided to expand the territo rial force 
and th a t it has now become an estab
lished fact. “ Now, it would be better 
if we could expand the National Cadet 
Corps and the o ther auxiliary forces 
which are there.

Regarding ordnance factories, Mr. 
P atnaik  said tha t we should m anufac
tu re  a ll the m ilita ry  equipm ent in o u r  
country. He said th a t they were all 
being im ported now. Sir, I do no t 
agree th a t they  are, because we find 
in the statem ent th a t some are being 
m anufactured here. I do not see any 
reason why we should not expand this 
m anufacture so th a t all our other re
quirem ents like blankets and o ther re- 
(luirements for the arm y are p ro \ided  
in th is country.

As we know, the arm y has a l r e a d y
been doing very useful work and 
therefore the dem and for expanding 
it is quite justified .^  B ut I do not see 
any reason for being so panicky and 
feeling th a t w ar is im m inent or tfeat 
we m ust immediately mobilise for civil
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defence, as Mr. P atn a ik  said. The 
Prim e M inister has already assured  us 
thai there is no im m inent danger and 
1 do nor see any reason why we should 
be panicky and spread a sort of fear 
throughout the Wtiole country^ At the 
same time, it is necessary to expand 
p u r arm y and be ready for any even
tuality. I was in London when civil 
defence was organised there ju st be
fore the war. W ar was not so immi
nent and yet there was such a panic 
there th a t some of the ladies w ith 
whom we were staying in the hotel 
w ere actually  having fain ting  fits! So 
I do not see why we sboii’rj be i>o panic
ky. We have to depend on our orga> 
nisation. The defence organisation is 
quite  capable of tak ing care of that, 
with the P rim e M inister himself a t the  
head, w ith his most efficient lieute- 
najjts. So I do not think we should 
have any fear of any im m ediate dan
ger. A t the same time, of course, I 
would appeal to the M inister for 
Defence O rganisation to keep every
thing in such a state of preparedness 
th a t in case there  is an  emergency, 
there is no lack of discipline or orga
nised effort to keep the country in a 
proper sta te of readiness.

Sir, I would like to refer to one or 
two other things which come upper
most in my mind. We often have 
heard  about the girievances of the  
civilian defence em ployees and the 
dem and fo r setting up  a nego
tiating  m achinery to  decide th e  
unsettled  disputes. I th in k  it is 
m ost necessary th a t there should , 
not be so much retrenchm ent a t the 
present moment w h « i there is so much 
■unemployment. I believe th a t as
m any as 5,000 employees of Defence 
factories were faced with retrench
ment and another 16,000 tem porary em
ployees have been made tto suffer on 
account of the Governm ent’s policy to 
give p riority  to Indian superior per
s o n n e l  in the m atter of conftrmation. 
The A ll-Ind ia  Defence Employees* 
Federation claims to represent nearly 
2,64,000 civilian employees including 
those in the defence industries. The 
Kalyanwalla Enquiry Committee had 
not finalised its report. Mr. K alyan
walla died and in his absence, I do not 

60 PJ5.D.

know w hat has happened. I think th is 
m atter should be gone into and we 
should see th a t the grievacces of the 
civilian defence employees are  r e 
dressed. I know  from  m y ow n expe
rience w hat a splendid w ork the 
defence peocCe have done everyw here. 
In  Bihar, especially, they did a lot of 
work. In  1950 a series of calam ities 
overtook Bihar. In  some parts  of tt^e 
S ta 'e  fam ine seemed im m inent unless 
supplies could be rushed. Swollen 
rivers made access to these areas diflS- 
cult. The arm y helped to  avert the 
fam ine by carrying 8,000 m aucds of ' 
foodgrains w ith in  there  w'eeks even  to  
the remote villages in this area.

So we know th a t the arm y has been 
doing splendid work and m y request 
to the Defence M inistry is to see th a t 
these splendid young men who are  
serving in the  Army, Navy and A ir 
Force are  properly paid. I have often 
found th a t there is a certain j-mount 
of anxiety  am ongst them , especially 
among those who are  serving in the 
front, th a t the ir fam ilies or their chil- 
cren  are not properly looked after. 
Their family i>ensions have been stop
ped. This is a m atter which, I think, 
ought to be considered by the Defence 
M inistry, who should see tha t these 
young people who are  doing such yeo- 
m m  service to our countrj' are not 
over-anxious and are placed in such a 
conlition  th a t their families are p ro 
vided and are above need. I know 
th a t the children of those who are 
serving in the  fron t have no schools 
to go to, and their families are some
what anxious. This should be recti
fied by the Defence Ministry.

A nother thing tha t I would like to 
place as I said before, is about th e  
defence implements. These imple
ments should be m anufactured in our 
own country as far as possible. 
should see th a t the  im porte^ol^  
implements are  not as high as t h ^  
are at the present moment. I th ink  
that in our own country  we can m anu
facture goods if not better implements 
in some respect than  foreign ones.
So, why should not this opportunity 
be given to our countrym an to  de

velop the defence implement industry?
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[Shrim ati Susham a Sen]
I t wiU to a certain  extent, relieve ua- 
em ploynient it these young people are 
employed in the production of these 
im plem ents. They have been helping 
in  all kinds of civilian work, right 
from  the m aking of roads. In the  
Punjab , I have myself seen these young 
people m aking roads and helping in 
every k ind of other, work. So, I would 
aippeal to  G overnm ent th a t these 
young people should be given facilities 
to  conUfcnue the w ork which they  are 
doing. More facilities should be given 
to young im em ployed people by  em 
ploying them  and helping them  to do 
th e ir work properly.

Sliri K anavade F atil (A hm ednagar 
N o rth ) : Before I deal w ith  the Defence 
budget, I should, in the first place, like 
to take th is opportunity  to congratu
la te  our Defence M inistry and all our 
Defence Services,—the A ir Force, the 
A rm y and the Navy—for the very
strenuous and continual efforts they 
a re  pu ttin g  in tow ards m aking th e  
defence of our country strong and ade
quate. In spite of our m any financial 
difficulties, the; F inance M inistry has 
been able to allot Rs. 205,62,00,000 for 
defence, w hich is n early  h a ll of our 
total Budget.

The first point of g reat im portance 
which has been I'ealised by all of us 
is the DToblem of India’s defence. I t  
is well known th a t we have got a very 
long coastal line and also long frontiers 
which are  quite vulnerable to enemy 
attacks. N aturally  the question is 
w hether for th e  present our m ilita ry  
strength is such as would be able to 
m eet any danger from  outside. I 
need hardly  say th a t the la test Ameri- 
t a n  policy tow ards our country and 
its tactics have created a lot of trouble, 
so fa r as our defence is concerned. 
Thpir mlUtary alliance w ith  Pak istan  
V\as created quite a new situation no t 
only so fa r as our country is concern
ed  bu t for the whole of Asia. I t  is 
significant to note th a t Pak istan’s con
tinuous refusal to sijjn a No-War 
A greem ent w ith  us is an indication of 
her clear intentions to fight this coun
try  one day or the  other. I believe

liia t it is unsafe for us to rem ain  
under the beUef th a t P akistan , if we 
bring about some sort of negotiations, 
will not fight against th is country. I  
am  sorr^  I cannot accpet th is view  as 
a very practical and correct view.

I t  is my considered opinion th a t 
Pakistan  is determ ined to fight th is 
country one day or the other and we 
m ust from  this point of view see how 
fa r  the p resen t m ilitary  strength is 
sufficient to m eet the situation. The 
P ak istan  leaders have, from  tim e to 
tim e expressed them selves very clear
ly  on this point, not only on K ashm ir 
b u t on so m any other im aginary 
grievances th a t they have against this 
country. No am ount of our high prin 
ciples and OUT talking about the 
doctrines of non-violence and tru th  
will go U) convince P akistan  antf it 
will not help us to come to some so n  
of a perm anent peace or friendship 
w ith Pakistan.

The latest effort of America to sign 
a m ilitary  pact and its attempvs to 
rope" in all the Asiatic-M uslim coun
tries in their m ilita ry  collaboration 
w ith Pakistan, and the Turco-Pakistan 
treaty , are cases in  p o in l I do not 
know how far the other Muslim St3 tes 
are  going to support this association. 
I t  m ay be tha t Egypt, A fghanistan and 
Iran and some o-her countries m ay not 
th ink  it fit to join this M.E.D.O., and 
therefore. I believe the  A m erican 
efforts to isolate th is country are likely 
to fail. I may subm it th a t this trea ty  
is looked upon by the bulk of the 
Muslim countries as a suspicious affair 
altogether. They do not believe th a t 
th is is going to help Pakistan. In fact 
i t  is believed by some em inent Asiatic 
sta tesm en th a t P ak istan  stands to  
gain nothing by th is treaty .

However, i t  is always be tte r io be 
cautious and I  very hum bly submit 
th a t we have to  see w hetl» r we are 
p repared to m eet danger. If we re
m ain under some sort of an illusion 
th a t there w ill be no ©resent danger, 
it m ay be t^ a t we will be helpless after 
some time. Therefore, I subm it for
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the consideration ot th is House th a t it 
is the forem ost duty  of every Indian 
to see th a t tliis coun try  is m ilita rily  
strong. How can we be m ilita rily  
strong  if we have not got sufficiently 
big w ar indusjries when the world is 
preparing, especially the Suiopeati 
powers,—England and o ther W estern 
E uropean Pow ers are  p reparing  to 
a ttack  other or defend th e ir  countries 
w ith atomic weapons? This, indeed. 
Is a very tragic situation.

I do no t w ant tha t we should be 
a fra id  of the p resent atomic develop
m ent in arm s and weapons. This 
A m erican policy of creating so much 
atom ic power is really  a threatening 
si1;uation for the  existence of the whole 
world. They have created a sort of 
dilem m a for this country and it is 
also d irectly  and  indirectly  a so rt of 
coercion against this country. I t is 
m ainly w ith a viev/ to violate our 
neutrality  so th a t we m ay be forced to 
go this or the other way. T hat is pro
bably the idea behind the pact which 
America has signed with Pakistan.

Therefore, I would like to submit 
th a t the present Budget! Estim ates, so 
fa r  as our defence is concerned, seem 
to be very small. I know th a t under 
the present financial conditions of th is 
country, there could not have been a 
better arrangem ent or a better Budget, 
bu t we should find sufficient am ounts 
fo r the purpose of our defence. I m ay 
add here tha t unless this country 
which is economically backw ard and 
under-developed tries its level best to 
execute the  Five Year Plan, we are 
not! going to have sufficient m aterial 
to  strengthen our defence. N aturally, 
our im provement in  the economic side 
will be the basis of our strength in 
defence.

[P andit Thakur D as B hargava 
in the Chair]

When we m ake proposals to the 
Government tha t these Defence Esti
m ates are not sufficient to meet the  
needs of our defence wants, we have 
also got to see to the  financial condi
tions of the counfry. We cannot go on 
taking aid from this coimtry o r that.

We have got some day to  stand upon 
o u r ow n legs, financially. I feel th a t
side by side w ith  ou r m ilita ry  p re 
parations th e  F ive Y ear P lan  also 
m ust be carried  out as quickly  as 
possible.

I may compare our Budget w ith th e  
B ritish  Budget of this year. Our 
Budget figures are so insignificant and 
small. G reat B ritain  has budgeted 
nearly  £1.70Q million; w hich approxi
m ately comes to  Rs. 2,400 crores, 
B ritain  is a sm all country; its size is 
so small com pared to India. Looking 
a t our own country, itss big size, long 
frontiers and coastal lines, I m ay say  
our country’s Budget is insignificant 
and absolutely small.

W hat about the United States of 
America? The figures there are sim
ply astronom ical and it is very  diffi
cult to read them in an  ordinary -way. 
They have pu t up these heavy f ig u ra  
w ith the sole purpose of creating 
atomic weapons. I m ay read with 
your k ind  perm ission, a few  lines from  
the Times of Zndia—the leader artic le  
dated the 24th March, 1954 w ith the 
caption ‘Atomic Madness':

“AU men of goodwiU m ust hope 
th a t the details of the recent ato
mic explosion on M arch 1 in  
the M arshall Islands will libera te  
the people—the common citizens of 
all nations sharing the common 
th rea t of this atomic madness— 
from  this self-destructive apathy.

A few simple facts of w hat oc
curred on M arch 1 dram atically 
tell a  story of s ta rk  horror the im
plications of which should im pel 
every citizen of every civilised 
S tate  to ag itate im m ediately for 
saner and m ore hum ane counsels 
by the politicians and statesm en of 
today. A bomb—w hether it  is 
hydrogen powered has not been 
established--six  hundred tim es as 
destructive as those used against 
Hiroshim a and Nagasaki detonated 
w ith su c h "  tremendous force th a t 
even the scientists were startled  
by the results. I t appears fairly, 
certain th a t the Japanese flsherm m  
who were burn t by radio-active
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ashes w ere well outside the speci
fied danger-zane. C asualties occur
red as m any as sixty or seventy 
m iles away, and two hundred is 
landers as well as twenty-eight 
A m erican observers w ere in ju red  
by radiation.”

This is how the atomic development 
o l nuclear energy is causing terrific 
d isturbance. A m erican  and B ritish  
Budgets are  m ainly based on creating  
m ore and m ore destructive weapons. 
As our P rim e M inister said the other 
day, it m ay be th a t another w ar m ight 
b ring  about the  extinction of the whole 
of m ankind. I am really surprised 
w ith w hat motives the big Pow ers are 
creating these atom bom bs and other 
bombs. Is it only to  fight against the 
Communists? I do no t believe it, I 
very hum bly subm it. Their m ain idea 
is p robably  to bring about world domi
nation. That is the idea behind the 
production of these terrific and des
tructive bombs.

Our country has produced a series 
of great men. Lord K rishna, Buddha 
and others, and M ahatm a Gandhi who 
have all taught us" the doctrines of 
peace, universal love and brotherhood 
and non-violence. B ut the W estern 
countries are thinking only in term s 
of bombs. They are  sending their 
m issionaries here and they w ant to 
teach us about religicm. W hat Is the 
ase of all the ir ta lk  about phUosophy, 
God, universal brotherhood and o ther 
lofty  principles relating to m ankind, 
against the production of these des
tructive  bombs? I t has been sta ted  
even in the Scriptures (St. M athew’s 
G ospel):

“Beware of false prophets, which 
come to you in sheep’s clothing, 
b u t inwardly they are ravening 
w olves......N ot every one th a t saith
unto me Lord, Lord, shall en ter 
into the Kingdom of Heaven’*,

This is w hat even the Holy Scriptures 
say. Therefore, w ithout going fu rther 
in to  the  point. I would very hum bly 
subm it th a t side by side w ith our 
m ilitary preparation , this country 
m u st also be prepared  to show th a t

not only are  we here to preserve ovjr 
high ideals bu t we shall also beat back 
any efforts of any Pow ers who th ink  
in term s of a ttacking us.

Lastly  I w ant to subm it th a t we 
m ust be very cautious about the  
intrigues of foreign agents. They m ay 
try  to create some sort of split among 
the Indian rank  and file. I t  is our 
duty to see th a t we reorganise our 
whole Defence system and Security 
system on such a basis th a t persons 
of doubtful character are  checked and 
w atched very carefully. This has to 
be done in the in terests of solidarity 
and security of our M otherland.

My tim e is very short and I am not 
able to put forw ard all my views. In 
m y opinion undue im portance has been 
given to Am erican aid. I know that 
America is a m ighty-Power. But there 
are  always some strings attached to 
American aid, to wiiichever country it 
is given. The recipient country is al
ways, economically and politically, 
subjugated to Am erican policy. Let 
us exam ine w hat happened to those 
who got Am erican aid. Chiang Kai- 
Shek got it in China. W here is he tOr 
day? Look a t Dr. Syngman Rhee. 
W hat is he today? He got Am erican 
dollars, got help, men, am m unition and 
everything. B ut w hat could they do 
against the N orth K oreans and 
Chinese? Nothing, France is getting 
Am erican aid. Sfee is losing battle 
a fte r ba ttle  against popular forces in 
Indo-China, in spite of the a d. The 
only weapon in the American arm oury 
is the atom  bomb. We have not seen 
w hat havoc it has wrought elsewhere. 
B ut th a t is the only weapon with which 
she is Ukely to  th rea ten  zny people 
who are opposed to the Am erican plan.

We have complete faith  in our Prim e 
M inister w ho said only two days ago:

“ We have to  th ink  in term s of 
defence in more realistic term s to
day. The best defence ultim ately is 
a certain  psychology th a t one p ro
duces in  th e  country, an certain  
unity  th a t one produces in the  
country and a certain  lack of fear.’*
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Before concluding I wish to say th a t 
if we keep our profound faith  in our 
oWn unity  and devotion to God we 
have nothing to be afraid of from 
Am erica 01;̂  from the Pak-A m erican 
Pact.

cT  ̂ sfrt^Tsnft ‘I

W ith these words I conclude.

Shri G. S. Singh: I m ust thank you, 
Sir, for giving me this opportunity. I 
had  very little  hope of ever getting it!

As this is a debate on the Defence 
Services of India and the Defence 
Forces of India I feel it is only proper 
to open it by congratulating those 

m em bers of the Custodian force of 
India who did a valiant job in Korea. 
T hey carried out a difficult task  brave
ly and tactfully, and I th ink  the thanks 
of this House and of the country 
should go to them. I would also sug
gest to  the M inistry tha t they might 
consider even striking a commemora- 
tory  medal to be given to these forces 
in g ratitude for the duties perform ed 
by them. ^

I would also like, before I get to the 
Defence Estim ates, to congratulate the 
Indian Air Force which in  two or 
th ree days’ tim e will be celebrating 
its tw enty-first b irthday. I t  has come 

 ̂ of age. and I th ink  i t  is com petent in 
its efficiency, in  Its m an-power and in 
its morale to be able to take up the 
arduous task of defending this coun
try. T hat task  also is enhanced by 
the recent Aid Pact. I am  glad to 
say tha t on the 1st of A pril the Indian 
A ir Force will have an  Indian Com
m ander-in-Chief who will, I am sure, 
m aintain  the traditions th a t have been 
so bravely kept by th is Service. While 
congratulating the Service on getting 
an Indian Commander-in-Chief, in 
spite of the ta c t th a t the lady Com
m unist Menlt>«* had something to say 
about B ritish advisers, I would like to 
thank those B ritish advisers and the 
B ritish Governm ent for having sent 

us such able officers during  the  past 
years who have enabled us to  m aintain

and to raise  the  standard  of all our 
forces w ith which they  have had  any 
connection.

L ast year, a fter a long rigm arole, 
Prim e M inister N ehru eventually dis
covered Chengiz Khan. This year we 
find th a t he has discovered a G eneral— 
who has been, im fortunately, unw it
tingly forced upon his attention— 
G eneral Eisenhower. We have heard  
a g rea t deal about the  IT.S.-Pakistan 
Pact. While condemning it whole
heartedly and agreeing w ith all those 
people who have condemned it, I m ust 
say th a t every cloud has a silver lin
ing. This Pak-A m erican P act has given 
th is country, every individual in it, every 
political party  in it and every leader 
in it, a wonderful opportunity for uni
fying the country. It is for us not 
to lose this opportunity. These chances 
do not come often. We m ust therefore 
grab th is opportunity  to unify  and  
consolidate the country.

A nother point which is ra ther bright 
is this. In  spite of Pak istan 's :a th er 
unfriendly attitude towards India, 
geographically she finds h e r s ^  in a 
paradoxical position. She finds herself 
in the position w here she will be act
ing as a brake w ater for India in the 
event of any flood coming over the 
Himalayas. I am  quite certain  that, 
should any invasion come from 

H im alayas, w hether it  is from China 
or Russia or any other country, India 
will be  very grateful for the short 
respite tha t she might get from Pakis
tan  acting as a brake-water.

Some M em bers have criticised the 
Prim e M inister for not having a jon- 
sistent policy. I, how ever, find m yself 
afflicted w ith  the popular disease of 
supporting the Prim e M inister, and  if 
it is not im pertinent for me to say so, 
I support him and agree w ith him  be
cause I do agree w ith him  and no t fo r 
any other ulterior motive. We have 
no option bu t to face each tokS evtuy 
new  developm ent as i t  comes up. 
Every new crisis as it rises m ust be 
faced in  its new  context and  to follow  
any policy of consistaEicy a t th e  pre
sent juncture would definitely be sui
cidal. Sir, w ith your pennission  I  wlU
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read  a pargraph  w ritten  by a certain  
Mr. Roberts:

“All the g reat villains and  all 
the  sm all villains have been con
sistent men; unim aginative men 
who consistently believed in w ar 
as a m eans of setUing disputes 
between nations; equally m isguid
ed m en who consistenly believed 
th a t  w ar m ust be avoided a t aU 
cost, no m atte r w hat the  provoca
tion; n arrow  m en who consistent
ly upheld the beliefs and acts of 
one political p a rty  and  saw  no 
good in  any other; short-sighted 
m en who consistently refused to 
see th a t the w elfare of the ir  nation 
was dependent on the w elfare of 
every other nation. Ignorant men 
who consistenly thought the 
policies of th e ir  Governm ent should 
be supported, w hether those 
policies were righ t or wrong; 
dangerous m en w ho consistently  
thought tha t all people w ith black 
skin are  inferior to those with 
w hite skin; in to lerant men who 
consistently believed all people 
w ith  w hite skin should be forced 
to accept those w ith  black skin 
as equals.”

On this quotation I have no comments, 
b u t I do feel th a t any  nation led by 
people who m ake a fetish of consistency 
are  heading to jo in  m any a dead em
p ire  whose crum bling m onum ents fill 
our history books. I am thankful to say 
th a t we are at the moment not so 
afflicted.

I realise th a t there is th rea t of out
side aggression, but only such a one 
th a t can be definitely dealt witii by 
our Armed Forces and which is quite 
rightly considered tr iv ia l I th ink  the 
greater th rea t is from the fifth column 
inside our own country, w hether th a t 
is religious or political is for th s Gov
ernm ent to find out and decide. But, 
steps should be taken to  strengthen 
and m ake our security services in the 
country stronger and more effective. 
I do not w ant any form of ‘M cCarthy 
w itch hun t’ to be started  in  th is coun
try , but I w^ould like a certain am ount 
of screening done in our vital defence

installations, in  our system of com
m unications, our radio-telegraphy 
system  and aU other systems which are  
vital to the life of th is country, and 
also in our m ain  industria l areas. I 
would be very g ratefu l if the hon. 
M inister would take  th is question to 
h eart and look into it to see how he 
can expand and augm ent our security 
services.

Sir, as I said ju st now, I have every 
fa ith  and confidence in the officers 
and men of our A rm ed Forces and I 
am cerain th a t each and every m an in 
them  will, w ithout hesitation, lay down 
his life in  the service of th is country. 
But, I dem and on behalf of these men, 
th a t should th a t life be necessary, it 
should be made as costly as possible; 
and th a t life can only be m ade costly 
if our troops are equipped with modern 
m echanised weapons. We are doing 
th is by  purchasing a g rea t deal of 
equipm ent from  abroad, bu t we can
not achieve our aim  and as the P rim e 
M inister himself has said, our m ain 
object is to raise our basic arm am ent 
industries. The other day I  w as happy 
to read  a report in the Press about 
he Governm ent entering into negotia

tions with the Rolls Royce Company 
for the m anufacture of je t engines in 
India under licence. That is a good 
move and I hope it goes through. I 
hope the Defence M inister will also 
consider opening up other industries 
in the same way. There are people 
who decry this and who object to it, 
but I do feel th a t we should not be 
too proud to learn from the experience 
of other nations. W ith regard to this 
system, it has been tried by France 
quite successfully. This new Ouragan,. 
Toojani a ircra ft w hich we have p u r
chased are m anufactured in France 
w ith Rolls Royce engme—an English 
engine,—m ade by the French people 
under licence. We can do the same
thm g in  our m otor car industr>% radio
in d u s t r y  a n d  so  m a n y  o th e r  in d u s tr ie s .
I should like the Defence M inister to 
consider this proposal,

I  know the ordnance factories are  
doing their best to  m eet mch demanOs 
as are put on them  by the  Defence
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Services in spite of the fact th a t they 
need re-tooling as they are working 
w ith obsolete tools. I would like to  
suggest th a t these ordnance factories 
should not be 'asked to produce things 
like cloth, boots and better form s of 
stores which can easily be produced 
by industries in the open m arket. This 
would also help industrialisation of 
the country, help to solve the problem 
of unem ploym ent and in the event of 
an emergency you would have a ready
made industry  w hich could easily be 
geared to the w ar machine.

Sir, I have one or two m ore propo
sals. In  spite of w hat the hon. lady 
Communist or Commimist Lady Mem
ber had to say abou t.......

Stori N am bian You can say in any 
form  you like.

Shri G. S. Singh: About the rates of 
pay of officers and men of the Services, 
it was pointed out to her last year— 
and also to Mr. N am biar who also 
made some suggestlcms—^that in cal
culating the pay they forget to add 
little  things like free m edical aid, free 
food, free lodging, free clothing, free 
♦ravelling and all such other amenities,
which if added up in cash would come 
to a considerable sum,

/  Shri Nambiar: T hat is different.

Shri G. S- Singh: I would suggest to 
my hon. friend Mr. N am biar to go and 
join up and investigate and see for 
him self w hat conditions of employ
m ent there are for these people.

Shri Nambiar. Communists are not 
taken  in the A rm ed Forces!

Shri G. S. Singh: I would ask the 
hon. Minister to revive some of the 
conditions of service and benefits 
which the junior officers used to get 
before the new pay code was mtro- 
duced. These junior officers are  get
ting pay which my friends consider as 
lavish. These people—most of them 
or at least a great many of them—are 
m arried men; they  have children to 
educate, they have to m aintain two 
separate establishm ents due to 
exigencies of service. These junior 
crfflcers have to m aintain a  standard  of

living which is laid  down by regula
tion, clearly defined by some order 
and which they find very hard  to 
m aintain. I am sure the hon. Muiis- 
te r of Defence w ill agree w ith me 
tha t he is having a certain  am ount of 
difficulty in recruiting the righ t type 
of men to come up and join the  Ser
vices as junior officers because the 
pay-scales, pension ra tes and other 
things are not sufficiently attractive.

 ̂ The reserve of officers in the Defence 
organisation is en tirely  inadequate. I  
will not go in for the figures as prob
ably it would not be in the public 
in te re s t This is a question of lack ci  
incentive, so very well pu t by a French 
w riter nam ed A lexis de Torqueville, 
who said nearly  a hundred years <4i?o:

"M ilitary am bition is only indulg
ed in no other avenue is
possible. Hence arises a  circle of 
course and consequence fiom  
which it  is difficult to  escape. 
The best p art of the  nation shuns 
the m ilita ry  profession becaiise 
the profession is not honoured; and 
the profession is not honoured be
cause the best p art of the nation 
has ceased to follow it.”

1  would suggest a  revision of or an 
enquiry into the pay scales of the 
junior officers.

One last point. Sir, and I have to 
make a direct suggestion to the Minis* 
try. I had suggested last year, bu t the  
Prim e M inister did not approve of the 
suggestion, tha t we have one competent 
senior statesm an as a full-time Defence 
M inister. However, there has been a  
certain am ount of complaint th a t a t 
the moment, the Defence M inistry 
whose function is co-ordination, policy 
and fmancial control, is overstepping 
its mark. I have had reports: I can 
give specific examples of the hon. 
Minister of Defence Organisation going 
round and encouraging junior officers 
and men to break the usual channels 
of communication and to bring their 
so-called griev'^ances directly to him. 
This tends to disrupt discipline. These 
channels of communication were 
established for a spMific purpose. To 
disrupt them, I think, is a dangerous



3055 Demands for Grants 25 MARCH 1954 Demands for Grants 3056

[Shri G. S. Singh] 
move. T here has also been a tendency 
on the  j)art of some of our M inisters, 
instead of congratulating a sentry or 
a  sepoy for doing his duty  and for 
stopping them  if he did not recognise 
them , to take him to task. That, in 
m y opinion, is unfair.

W ith regard to the  A uxiliary Air 
Force Bill, which has been on the 
s ta tu te  book for some tim e, I would, 
suggest th a t A uxiliary Air Force 
Squadrons could be started  in such 
places w here there are flying clubs, 
w ith the flying clubs as the nucleus. 
The Governm ent spends a lot of 
money. It gives a lot of mon^y to the 
Delhi Flying Club and there  is only 
one pupil. This would also give work 
to the unemployed pilots, who are 
going about the country creating a lot 
of heart burning everywhere, to act as 
instructors. That suggestion could be 
p r o f i t a b l y  c a r r i e d  o u t .  I  f i n i s h  b y  s a y 
ing th a t n o b o d y  w ants w ar in this 
world; b u t there are people in this 
country and in all countries who will 
have w ar if necessary to keep and hold 
liberty  in all its various aspects.

The Prim e M inister and M inister of 
E xternal Affairs and Defence (Shri 
Jaw ahartai N ehru): For the last two
years or so, I have been fairly  intim ate
ly connected with the Defence Forces 
and the Defence M inistry in this coun
try. Even previously, I have felt it 
m y duty to m aintain contacts with 
them, and with some of our senior 
m ilitary Advisers. But, during these 
two years, those contacts have been 
necessarily more continuous and more 
intim ate. I should like to say, there
fore, right a t the beginning, of the high 
opinion I have form ed of our Defence 
Forces and of our various Defence 
establishm ents in this country. I am 
not m erely saying something in the 
form al sense of the word. It is my 
belief th a t we have a very high class 
of persons in our Defence Services 
from  the top downwards.

During these six years and a half 
since Indep«idence, our iDefence Forces 
have practically been built up a new. 
Of course, they  were bu ilt up on the

old foundation, it is true. But, as the 
House will rem em ber, im m ediately 
after independence, the A rm y was split 
up  and a p a rt of it  w a i t  to  P akistan . 
Very soon after, came the m ilitary 
operations in K ashm ir and other opera
tions. All kinds of varied activities 
have had to be undertaken  by our 
Arm y or by our A ir Force o r by our 
Navy. The House knows well, of 
course, about the recent episode of the 
C ustodian Force in Korea to which 
reference has often been m ade here. 
Our Air Force has, continuously for a 
long period, been engaged in dropping 
supplies in parts of our N orth Eastern 
border, Assam. Our Army has oc
casionally engaged itself in helping 
people to grow more food. They m ight 
not have grown a terriffic quantity  of 
food but the whole point was that the 
Army, apart from being an efficient and 
disciplined arm y, has come nearer and 
nearer to the p e o p le ,  a s  w e  w ant it to 
come and to remove the barriers which 
m ay exist between them  and the 
people. We have lo m aintain two 
things: one is the discipline of the 
arm y and the other is a feeling of 
oneness between the arm y and the 
people. So, I should like, and I am 
sure the House wiU agree with me, to 
pay a tribu te  to the efficiency, loyalty, 
and discipline of our Armed Forces.

I should like the House to remem
ber that even though we live in times 
O f peace, m any of our young m en are 
continually facing a m easure of danger. 
In the A ir Force especially, in every 
A ir Force in the world, accidents oc
cur and valuable lives are lost. That 
is the paym ent we have to make for 
the  continuous efficiency, continuous 
training and experiment. It is an 
exceedingly sad thing if a young man 
who has been trained for years, lost 
his life: sad from every point of view, 
national as well as personal. Yet, we 
have to face tiiese difficulties.

There have been and there can be 
a great m any criticisms of the Defence 
M inistry because the Defence M inistry 
covers a vast field of activities. Nobody 
can say th a t every activity they  indulge 
in is done in  a perfect m anner, w ithout
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m istake or w ithout errors; of course 
th e re  are errors. We welcome criti
cisms anri welcome more especially if 
hon. Members draw  our attention to 
any  particu lar m atter which we can 
remedy. I would not go into those 
m atters. I have seen the cu t motions 
and they are overwhelming in num ber, 
a  m ultitude of them, I  shall not deal 
w ith them  because some of my col
leagues will no doubt refe r to the im
portan t points raised in th is debate. I 
should like to refer only to a few basic 
issues which always face us.

One thing I should like to say, and 
th a t is th a t the grow th of Defence in
dustries in th is country has been p a rti
cularly  satisfactory. All of them  are 
not functioning: some of them are in 
the process of being bu ilt up. I th in k  
th a t our record in th a t respect is very 
satisfactory , because, vdtimately the 
defence depends bn the growth of in
dustry  generally and more especially 
the Defence industry. More and more 
the a rt of w arfare becomes mechanised; 
technical improvements come in dail>\ 
It becomes necessary to rely more and 
more on these technical improvements. 
One cannot ultim ately rely upon 

technical improvements that you pur
chase from abroad. That is dependence 
on others which can be cut off at any 
moment. Therefore, the real test of our 
advance in Defence is the growth of 
Defence industries in the country. 
Hum an beings we have in plenty. 
They are verj*̂  good, very brave 
m aterial. But num bers have sel
dom counted in the past except 
in the sense th a t they  give the 
m orale in a big crisis. Of course, 
properly  tra ined  people can be 
of great help—ultimately, it is the 
technically trained men and equipment 
th a t coun t

When we talk  of technically trained 
men and equipment, immediately every 
person will think of the latest develop
ments in the a rt of w arfare to which 
reference has been made so often. They 
m ay be summed up in one word though 
they are many, atomic bomb, hydrogen 
bomb, etc. But, there are innum erable 
other developments which do not And 
their way into the papers, of which. If 
gome w ar comes, we shall hear. Be

cause the la test developments, of course, 
are  secret. No country is going to give 
publicity to them. They cannot very 
well hide the  explosion of a hydrogen 
bomb. T ^at is too big a  thing. P er
haps tha t may be hiddeh too. so th a t 
the latest weapons are  secret. They 
are  not used lest the other p a rty  m ight 
get to know of them. But, even the 
known weapons of the la test tyve are 
terrib le  enough. I t  has come to this 
th a t except very few countries, no other 
country can afford to have the la test 
weapons. The differences th a t ha^e 
grown in the defensive or offensive 
power of States are much greater now 
than they ever were because only very 
few countries can afford to have those 
defence weapons.

Take as an exam ple these atomic 
weapons. I do not know how many 
countries have them, in w hat quantity, 
but in effect very, very few countries 
possess them —ap art from the m ajor 
two countries, perhaps two or three or 
four others, in some quantity, in a 
small way, not really in a big way.'

Now, where are we in defence when 
we cannot possibly think a t the pre
sent moment of these latest weapons? 
Obviously, we have not got the atom 
bomb. We do experim ent with atomic 
energy, and we have got a faii'ly 
competent, high-class Atomic Energy 
Commission. I t has no value from  
w ar point of view a t the present 
moment. I t has a good deal of value 
from the experim ental point of view, of 
using atomic energy for civil purposes. 
In fact, reading a report recently of 
world developments in atomic energy, 
India was specially mentioned as the 
country in Asia which has developed 
this,—not the weapons I mean, bu t ato
mic energy—^has greater development 
than any country in these particular 
areas. We m ay leave th a t out from 
the point of view of war. I am merely 
mentioning this, that we want to be in 
advance from the scientific and techni
cal point of view in these m atters, be
cause these count in the end; and ^ve 
w ant to be, as fa r  as possible, not self- 
sufficient— n̂o country is absolutely self- 
sufficient—but as near self-su£Bciency 
as possible in regard to our needs.
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Now. self-sufficiency again depends, 
well^ prim arily  on your having certain  
m ineral and other resources which are 
necessary for w arfare  as ior industry. 
E ither we have those m inerals or we 
have not got them . If we have not got 
them , we have to get them  from  else- 
w h ^ .  Well, we have them ; we are 
not certain ly  self-sufficient* but we have 
them  in fa irly  large quantities—a 
sufficient num ber of them . S<Mne w e 
have not got. Anyhow, we are m ore 
favourably placed th an  m ost countries, 
and we do not yet know th e  whole 
Perhaps we m ight have m ore of them. 
We have had geological and other sur
veys in the country, b u t we have never 
had an  absolutely him dred per < ^ t .  
full survey of every p a r t d  tb«  coun
try . We are now, therefore, try ing  to 
carry  out those surveys and they are 
necessary from  the point of view of 

fence and . of course, from  th e  point 
of view of industry.

Now, in planning or thinking of our 
d e fe n c i w hat pa ttern  should we adopt?
I cannot go into th is in  de ta il of course 
b u t I  should like the House to  have 
certain  broad considerations in view. 
We talk  of defence. Every country 
ta lka of defence. Nevertheless, there 
are  two aspects of defence. One is 
defence, and the other is offence. In  
w ar it is ra ther difficult to  draw  a 
line between defence and  offence, 
obviously. Nevertheless, one can pre
pare the country for offensive w ar, or, 
essentially, for defensive war. Wh&n. 
I say offensive w ar. I m ean offensive 
w ar at a distance, because offensive 
w ar on your borders is defence. I t  
does m ake a difference. Some of the 
g reat countries of the  world prepare 
them selves for offensive w ar a t great 
distances, in fact they  practically cover 
the  world. Now, obviously both from  
the  point of view of our desires in  th e  
m atter and our capacity, we do not 
propose and we have not intended to 
build up defence forces for a long-range 
offensive w ar. They are  essentially 
defence forces so far as we are  con
cerned. W hat does long-range offensive 
w ar requ ire  or might require?— l̂et us 
say an expeditionary force. In  the old 
days of B ritish governance in th is

country, they used to keep an expedi
tionary  force to be sent abroad—not 
to Ind ia’s benefit, of course, bu t fo r 
their own benefit in case there was a 
big war, or to go to  o ther coim tries: 
and Indian forces have gone to W estern 
Asia, S ou th-E ast Asia and  the  Far 
East, to A frica and to Europe. The 
first thing we decided was, because we 
do not th ink  in term s of offensive w ar 
a t a distance, we need not th ink  of this.

6 P.M.

Take another example. In  the  a ir  
do we requ ire  long—distance bom bers 
to go fa r  afield and bomb d istan t 
countries? Wi^ll, from  the point of 
view  of defence, w e do not. F rom  th e  
point of view of practical approach 
to the problem , they  w ould be out of 
place. One long-distance bom ber could 
be replaced by, w ould cost as m uch 
m ay be as, tw e ity , th irty  or fifty nor
m al aircraft, and the norm al a irc ra ft 

are m uch m ore useful to us in defence 
than  one long-distance bomber. We 
m ay no t have even the industrial back- 
groimd for the long-distance bomber.

I am m erely putting  certain  consi
derations which perhaps are  not in  th e  
minds of some hon. M embers, so th a t 
some of the  problems we face m a^ 
come before them

Therefore, the pattern  of our defence 
is, if I m ay repeat, defence, and not 
aggression or long-distance attack— 
and th a t applies to w hether it is th« 
Army, or A ir Force or Navy— and on 
th a t depends, to some extent, the  
type of weapons th a t we have to g e t  
Of course, all these things have to be 
balanced w ith various other factors. 
One cannot m ake one rule the  absolute 
rule, bu t generally th a t is our ap
proach.

The second approach is tha t we 
" should depend, as much as possible, on 

w hat we can ourselves produce. 
Again, we cannot produce things 
suddenly. It takes a little  time. B ut 
this leads to two conclusions. One to 
th a t we should try  to produce the  things 
necessary as soon as possible. The 
second is that, on the  whole, we prefer 
reliance on something th a t we can
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produce and not on som ething even 
better th a t we m ight get from  abroad. 
That again c a ^ o t  be an absolute rule, 
and  we have to  get th a t something 
better when we can get it from  abroad, 
but there are  s tric t lim itations to that. 
But, generally speaking, we would 
depend upon w hat we do or can produce 
in the near fu tu re, because, depen

dence on something th a t we can get 
from  abroad, though it  becomes inevi
tab le  to begin w ith, is rea lly  no t a safe 
dependence, because, after all, you 
m ay not be able to get it; and, if you 
depend too much on th a t, then  you 
become helpless, when you cannot get 
it. Therefore, it  is better, in  the final 
analysis, th a t you should th ink  of if 
I  m ay use the word,— do not like to 
use it very much—second-rate wea
pons from the competitive point of 
view,—^they are  not second-rate in the 
norm al sense, of course—on which we 
can rely and which we can produce 
ourselves ra th er than  something for 

which we have to depend upon others 
and which we m ay not get in tim e of 
need.

As I said, these are  broad approaches 
which have to be balanced by other 
factors. ■

Seven years ago, ju st about the tim e 
of independence, our Arm y was a good 
Army. We had a  good, small Air 
Force, and the beginnings of a N a v y -  
small beginnings, bu t fairly  good and 
efficient, however sm all it was. Even 
th a t was split up. We had about th a t 
tim e—I do not know the exact num ber, 
b u t in the  Army I th ink  there were 
about 8,000 foreign officers—a large 
num ber. Of course, th a t was the result 
of the War, the after-effects of the War, 
and We hardly had a person in our 
Army—an Indian—above the rank
of a Brigadier. We had to build up 
this Army from the top downwards— 
and, after all, we had a fairly  big 
Army. I said fairly big, bu t I should 
like to correct myself. O ur Army, 
considering the size of the country, is 
not big. Of course, it is better to  have 
an efficient and relatively sm all Army 
than large num bers who are not very 
efficient. That is obvious. B ut I w ant 
to make Ihis quite clear because some

people seem to imagine, and some o r  
our foreign critics always say, th a t be
cause of some considerations, say be
cause of Kashm ir, because of o ther 
things, we keep a bloated Army, o r 
we spend much too much on our m ili
ta ry  and defence expenditure. Now, i t  
is tru e  th a t we spend a large sum, as- 
the House knows, on defence expendi
ture. B u t the House will please re 
m em ber th a t as everything has gone up^ 
in price, defence equipm ent has gone 
up very greatly , not only in  the n o rm a t 
sense of everything going up in th e  
price, bu t because every technical 
advance is expensive, and it  is n o t 
norm ally a kind of thing w hich you can- 
bargain about, for either you get it o r  
you do not get it, or you produce i t  
yourself. In  spite of all these facto rs, 
and in spite 'Of our desire to have a s  
efficient an  Army, Navy, A ir F orce- 
as possible, I  th ink  th a t it  would be 
correct to say th a t we have no t added  ̂
very greatly to our defence expendi
ture. I t  can be com pared w ith o ther 
countries, w hether in num bers or w he
th er in expenditure, and considering^: 
the size of our country and the  m any 
responsibilities th a t inevitably our de
fence forces have to shoulder, I d a -  
Rot th ink  the expenditure involved in  
it is very great. I t  is undoubtedly 
great from  the point of view of our ■ 
desire to have as much money fo r 
developmental and other purposes. - 
That is true, but there are  certain  
lim its beyond which we can hardly go. 
if we have to keep an efficient Army, 
N avy and  A ir Force, We have, f a r  
from increasing the sjze of our Army, 
always aimed during the last few 
years a t reducing it somewhat. In 
fact we did reduce it, two or th r e e ' 
by some numbers. B ut I really con
fess that I do not see any great redue- 
tion in future; I am not thinking in  
term s of fighting or war, but there are  
certain lim its beyond which we can 
hardly go, for such a  g reat country 
like ours,

[M r . D e p u t y - S p e a k e s  in the Chair]

Of course, as some hon. M em bers 
have suggested from  tim e to time, w e ' 
should encourage w hat m ight be ca l
led the second line defences, and th e  ■
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rest. T hat is a different question 
entirely , and we should do that, ^  
course, from  other points of view, not 
so m uch from  the point of view of 
modern fighting—I do not th ink  our 
second line defences are  much good 
for th a t—^but for som ething which is 
equally im portant, for perform ing the  
num erous duties, not in the fighting 
line, but behind—and th a t is very im 
portan t—both because they a re  im
portan t in them selves, and because they 
release the fighting forces from other 
duties.

; So, we had  to face six or seven years 
ago, this difficult position of our Army 
breaking up after Partition , thousancis 
and thonsands of foreign officers, chief
ly  B ritish, going away,—^remember 
they  w ere eight thousand in num ber— 
and our officers, good as they were, 
having had  no  preyious experience of 
high commands—^there w ere a few
colonels, or m aybe a few brigadiers 
about; and on top of all tha t, we had 
these K ashm ir operations, which were 
very difficult, in a difficult te rra in  
under difficult conditions. Well, we 
survived all that; we not m erely mili
ta rily  survived it. but I believe th a t 
our Army and A ir Force, both of which 
w ere concerned in these operations im
proved them selves in the  process—if I 
may say so—by this training.

D uring th is period, first of all, a 
very  large num ber—thousands—of 
B ritish  officers left us. We had very 
few left—maybe. I do not know, some 
hundreds to  begjn with. And th is pro
cess of their going back and being re
placed by Indian officers has gone on 
continuously. We have had questions 
asked repeatedly about B ritish  officers 
o r others in our services, and answ ers
w ere  given about their numbers. As 
a  m atter of fact, in ihe Army, there 
are  a few—I forget the num ber, maybe 
about a hundred or so—b u t even those 
num bers are ra th e r  deceptive. In  the 
Army, about which I am talking, there 
is  not a single officer. I believe, who is 
in  any executive position. T here are 
some—a  few—in our ordnance 
factories, and some as instructors m  
«ome of our Academies and the like.

We l^ave had tiU recently a senior offi
cer as an  Adviser, he is leaving in a 
few days, and a very good adviser he 
has been. We have had in the Air 
Force and in  the  Navy, senior B ritish 
officers in command, because both the 
A ir Force and the Navy, frankly  speak
ing, require expert and experienced 
guidance. I should like to say—and I 
say so from personal experience, not 
only of these two years, bu t of the  last 
six or seven years—th a t these senior 
officers th a t we have had in the  Arm y. 
Navy and the Air Force have done us 
exceedingly well, and  I should like to 
express my high appreciation of the 
loyal way and the efficient way in 
which they  have worked for us. The 
House m ust rem em ber tha t, so far as 
our A ir Force is concerned, w ithin a 
few  days, the p resen t A ir M arshal is 
retiring , and an Indian will be the head 
of our A ir Force.

Our Navy is small, and we really had 
to build up from scratch. I t is not a 
question of passing an exam ination 
merely, but it requires experience of 
all k inds of conditions, tra in ing  in all 
kinds of conditions technical and other; 
and one cannot produce the trained 
person suddenly out of a hat. We have 
been connected, more specially in  re
gard to the Navy, with the B ritish 
Royal Navy, in the sense of receiving 
training, sometimes joining the ir m an
oeuvres, and receiving our equ ipm ent 
and the rest. W ithout some such ex
perience, we would have been far 
more backward than  we are. We could 
only have th a t experience from  some 
other navy, and the obvious thing was 
for us to have it  from  Uie British 
Navy, because our pa ttern  of develop
m ent of the Navy, and for the  m atter 
of that, of th e  other forces as well, 
was the British pattern . We had de
veloped th a t way, and unless we reject 
th a t pa ttern  and adopt some entirely  
different pattern, it is obviously detir- 
able for us to improve along the pattern  
th a t we bad followed thus fa r—and it 
is a good pattern . N aturally , it w ill 
gradually be changed to  su it our own 
conditions. There is bound to be that, 
and it is being changed gradually in 
m any ways. B ut in m any m atters.
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esp ecia lly  technlcai, o m  caanot start  ̂
anew, and one has inevitably— if you 
want expert guidance, which you 
not possess—to get experts and specia
lists, to guide us, from abroad. I t  is 
a question then of choice, where to get 
and whom to get. Hon. Members often 
ask these questions, how speedily we 
can have our own experts? Of course, 
we want our own experts in every 
field of technical or other activity, and 
they are taking the places of foreigners 
fairly rapidly; but the fact remains that 
we can profit by expert guidance from 
abroad and I  think it would be—if  I  
may say so— folly for us to remain 
backward in any matter, because we 
are afraid of getting that expert guid- 
anre from abroad in any matter, whe
ther it is industry, whether it is river 
valley scheme, or whether it is some> 
thing else.

Demands fo  ̂Grants 3066'

So. in these four or five years out 
of these diflRculties we have emerged, 
and we have at the present moment in 
our Defence Services, a very good 
machine. Naturally, the persons res
ponsible for it are many senior Indian 
officers and others who are in charge, 
but in a great measure, more especial
ly in the Navy and the Air Force, a 
great deal of credit for that must be 
given to the British officers who have 
helped us during these years.

t good
^ehirnige^^plPm we waut, here 

and there. But to have upset i l  
cmnpletely-^ would have meant really 
upsetting |  ’our defence apparatus 
completely W d  that would have been 
foolish. We can— and we do—change 
it here and there ani^ we will, no doubt, 
gradually change it. Those hon. Mem
bers who criticise our having Bi^tish 
officers and others are hardly likely to- 
tell us not to have any expert*;, but 
presumably they think that we should 
have experts from some other couniry 
than England. There; is another diflfi- 
culty. I f  you get ex|>erts from some 
other country than England, except 
for specific activities for which we 
can certainly get some scientists 
some technical men from anothei^; 
country, if you get others, they do not 
normally fit in with that pattern whicb 
has developed here, because they are 
used to another pattern, apart from  
their inciividual ability. So that we 
might have to change the pattern, the 
basic pattern, in order to get the others 
to fit in! As I said, when the need 
arises, vve will change the pattern here 
and there, and no doubt we w ânt to 
change it to some extent. But all these 
factors l^rne in mind when
hon. iiow we have
been ^  ^  Army, th^
Navy ^

Now, I  referred to the pattern of our 
development which, necessarily, had 
to be on the old lines, unless we scrap* 
ped the old lines and started a fre^ . 
I f  we start afresh, what pattern do 
we adopt? We cannot adopt, if  I  may 
say so, an^ Indian patera, becau^ 
there is no Indian pattern of modem 
warfare. I t  is a technical thing- It will 
grow gradually as our acimiisis gxow 
and others grow and our experience 
grows. Gradually* we may have some 
kind of an Indian pattern; that is a 
process of growth. We have to adopt 
some pattern, a recognised pattern. The 
recognised patterns are those of coun
tries which developed defence services 
---whether it is England or America 
Russia or one or two other £urr^;>e6n 
eountries. Now as we had so far ad<^t- 
ed the British pattern in our army 
organisation, it was natural for us to

U m i. m  attached
develaipmi^Eift of de

- m i -40 I t e ^ p in g  de
w s  made. I am •

free to c m i^ ^  m of mistakes,
as we are bound to. We should not be 
afraid of making mistakes. We have 
sometimes to put a plant which is ex
ceedingly good but of w'hich we cannot 
take full advantage now; if I  mav use 
the word, tbat plant is too good for us, 

that is, we are not adequately develop-^ 
ed to use that plant fully. Of course 
we will use it later on fully, but not 
for the moment. Therefore, in sense, 
we are not using to their fullest capacity 
the plants we have got, ^Now we are 
engaged in trying to find out how to-̂  
use them to their fullest capacity fo r  
civil purposes, wiienever necessary^ 
Indeed they can be made use of and^

■ #■ ■■ ' ' , ,,
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'■various committees and others are  con- 
-laidering th is m atter. I  th in k  th a t »s 
im p o rtan t both from  the  point of view 
o f our general production and of m ak- 

rlng  those p lants useful a t all times, and 
m o t m erely in w ar time. T hat is our 
g en era l industrial approach to these 
^ |^ b le m s .

In  regard  to the  T errito rial A rm y and 
-tile NCC, I have stated  previously in 

House th a t it is our intention to 
'^ p a n d  them  as rapid ly  as possible^ 
keeping always in view  a certain  
m easure of efficiency. If there  is one 
th in g  in the h istory  of India tn a t is 

■'Striking from the m ilita ry  point of view,
i t  is tba t norm ally the ru lers of old

*dsys relied on num bers. Sometimes,
they  also relied on reckless courage.
'They seldom reUed on discipline, and
h s r d l y  ever on technical advance. A ny

jproper m ilita ry  h isto ry  of India would
how every invasion of India was 

due to tw o things: one, technical
advance in the invading arm y, their 
'equipm ent or arms and another, g iea ter 
-cohesion and discipline. O ur arm ies in 
those days were vast hordes, elephants 

-and  horses, m ules and donkeys and  
m en  and w om en a w hole so rt of palace 
m arching  on. If som ething w ent wrong, 
th e re  V7as chaos and all th e  courage of 

-Otar brave men was not enough v(/hen 
th e  chaos cam e ^ id  wtieo H itt#  Wtrm 
b e tte r  technical weapons against them. 
3 a b a r  came to India: B abar had the 
^ l» tte r gun. That is the chief eitplana- 
■tion of B abar’s victory. H e had a
sm all arm y, a highly trained arm y,

-^which could no t retire, which could go
now here; it had  either to  w in or die. 
B u t the m ain thing was th a t he had
t h e  better gun and the gun trium ii^ed
th rough  all the courage of the  Rajputs.

So we m ust not th ink  in  term s of 
vague num bers. N um bers are  good— 
fo r national activities of course—but we 
h av e  to discipline them. We m ust build  
u p  a disciplined arm y, technically good, 
an d  behind th a t should be the  second 

^ e  forces, the Territorial force, IbB 
H om e G uards and the rest, which do 
^other duties in  tim es of difficulty and  
d o u b le .

These are  some of th e  points which 
I venture to place before hon. Members 
for them  to consider this question of 
defence from th is w ider viewpoint.

Dr. N. B. Khare; Yesterday, S ir, th e  
Prim e M inister in perhaps a  sp irit of 
ban ter criticised m y speech as not a 
very responsible one. '

SSiri Jaw aharlal Nehru: W hich
Speech?

Dr, N. B. Khare; I do not m ind it. I 
am  one of those who does not w ant to 
conceal his thoughts. I am happy over 
it, so much so th a t I can describe my 
happiness in  th is U rdu couplet:

g ^  II

I simply w ant to  m ake one point and 
th a t is, th a t my speech m ay have been 
irresponsible—I do not know about tha t 
—but th is Governm ent is very ir
responsible in their action w ith regard 
to m ilitary  pensions. Sir, they have 
failed to m ake any sta tu to ry  provision 
to regulate the g ran t of m ilitary pen
sions. Pensions are  being adm inister
ed according to the old rules of the 
B ritish  regime. They have not taken 
even the advantage of A rticle 372 read 
w ith Article 13 of the Constitution, to  
use the power of the P resident in the 
specified time. Is this not irresponsibi
lity? ‘M ilitary pensions’ fall under the 
head of ‘Union pensions’ and are liable 
to be legislated upon by Parliam ent to 
the exclusion of any other authority; 
th is has reference to article 246 and 
item 71 of the Union Legislative List. 
R egulating th is subject by adm inistra
tive rules is unccmstitutionaL Adminis
tra tive  rules on th is subject are nothing 
bu t a Xrespass on the  legislative field* 
of this Parliam ent.

MiUtary pensions are distinguisha
ble from  civil pensions inasmuch 
as the  same are  specifically pro
tected by the A rm y Act. By v irtue 
of section 28 of the said Act, these pen* 
sions are  immune from seizure, seques
tra tion  or attachm ent by th e  decree of 
a court. The peculiarity  of these pen
sions is th a t they  are  immune from  
^deductions*—vide section 95 of the
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Arm y Act. Thus, t h ^ e  is absolute im
m unity—absolute im m unity in  th a t 
w hile pay for every day a soldier is 
under custody or in  im prisonm ent is 
liable to  be deducted under section 91 
of the A rm y Act, tiiis deduction will 
not operate against p«ision. The ad
m in istrative rules have derogated from  
th e  protection aforesaid, inasm uch as 
they  have creatcsd conditions which tend 
to  reduce or narrow  down the tenabi- 
lity of pensions like death and disable
m ent pensions. They have created  con- 
<iitions fo r the  to ta l disallowance of peJi- 
sion. Such a pow er is coercive power 
and if it is to be used a t all it m ust be 
sanctioned by th is House.

They have established tribunals 
known as Pension Appeal T ribunals 
and Government of India Pension Ap
peal (Assessment) T ribunals and tha t 
is the climax of the S tate’s irregularity  
and irresponsibility. In the United King
dom these Tribunals have been es'tab- 
lished by an Act of P arliam ent which 
vests power in them  and prescribes a 
pro eciure and rules of conduct. H ere 
it is the executive governm ent which 
has sought to establish these T ribunals 
and which prescribes the  procedure 

and rules of conduct. This system 
seeks to ofTend the principles of law  
that. Ro one can at once be a suitor and 
judge and no one ought to  be his own 
judcje or tribunal in his owti affairs.

The establishm ent of tribunals is a 
m atter of sovereign law. Their ju ris
diction is a  m atter of legislation which 
falls under item 95 of the Union Legis
lative L ist I, Schedule VII of the Con
stitution. The S tate  has given ju r is 
diction to these Tribunals to decide ‘at- 

^tributability / ^aggravation* by w ar se r
vice. and undue refusal to undergo an 
operation or an anaesthetic for say, 
straijB^itening a contracted finger. These 
are judicial m atters and m ust be decid
ed judicially by a judicial body. There 
is no dearth  of cases in  which Courts 
have occasion to determ ine tha t it  was 
ultra vires of the  jurisdiction of the  
Tribunal.

Applying the principles evolved by 
the  Judgments of the Courts in the 
m atter of the  Arm y Act, it  follows tha t

so long a s  sections 20, 43, 50 and 51 of 
the  Indian A rm y Act. 1911 and the  
corresponding sections 80. 71, 91 and 
95 of the Army Act. 1950 are not alter
ed, amended or repealed by com petent 
legislature or other com petent authority  
they will govern the m atters of the 
A rm y Act. As these sections stand as 
they  are, and as the establishm ent and 
jurisdiction of these T ribunals have not 
been m ade by reference to the appro
pria te  items of the Federal Legislative 
L ist I, Schedule VII, Government of 
India Act. 1935 and the corresponding 
item  of the Union Legislative List, 
these T ribunals are not validly estab
lished and their jurisd iction  is ultra 
vires of the executive governm ent.

There is also the policy of the Grov- 
em m ent to adopt adm inistrative rules 
and instructions having the effect of 
continuance or disallowance of pen
sions. The rules are  m eant to carry  
out the provisions of the Arm y Act; 
they are  not m eant to abrogate or 
supersede the provisions of the Act, 
(A uthority; Section 191 of the Army 
Act 1950. and section 113 of t h e  Indian  
Army Act 1911). The sta tu tory  power 
and the  power of making rules have 
been made one; this is again an inva
sion in the field of the Legislature.

They have also failed to continue to 
g rant family'” pensions on the  death of 
the first receiv^er. say» the  widow. Fam ily 
pensions are m eant for the support of 
the widowed wife, old parents and 
m inor children. This principle stands 
adm itted in the pension rules. In  prac
tice, however, they do not follow the 
principles and fam ily pensions have 
been stopped. I do not w ant to go into 
fu rth er details in this House. The fact 
rem ains tha t the pension ru les are  
absolutely feudal , based on feudalism. 
These should no t exist.

Even the la test judgm ent of the 
Suprem e C ourt delivered on February
11, 1954 has ruled out th is feudalism  
and Governm ent should take m easures 
to enact a M ilitary Pension Law so th a t 
th is injustice done to the Arm y person
nel could be removed and they m ay be 
contented, happy, and well disciplined. 
Therefore. I  gave notice of my intention 
to  move a bill (M ilitary Pensions B ill),
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[Dr. N. B. K hare] 
b u t 'i t  w as not allowed to be moved as 
it was not recommended by the P resi
dent. B ut I am  sure some day or the 
other, the C entral Governm ent will 
have to follow my lead and enact these 
laws.

its love of the  in tegrity  of this conn- 
try . I therefore th ink  th a t our arm y 
should be, and should rem ain, as i t  i s  
today and th a t it should not become 
an arm y after the model of some other 
country.

Shri D. C. Sharm a (H oshiarpur): I
have two reasons for t ^ i n g  p a rt in 
th is debate. F irs t of all I come from 
the border S tate  of the Punjab, and I 
th ink  if there  is any State in India 
which can understand the army, appre
ciate  its  work and adm ire it for its 
heroism , it  is the Pun jab . (An hon. 
Member: Question.) A question has 
been put to me, bu t I say it is on ac
count of the peculiar circum stances 
through which the P im jab has passed 
th a t I am making th is statem ent. It 
is because the P un jab  bore the brim t 
of p artition  and is a refugee province 
th a t I am  saying this. The second 
reason is th a t I rep resen t a  consti
tuency which is supplying a large 
num ber of recru its to  the  arm y and  
which, I think, is doing its di^ty by 
th is country by giving it hum an m a
te ria l so fa r as the  arm y is concern
ed.

It has been said th a t we w ant our 
arm y—“our” of course underlined— 
th a t we w ant the people's army, tha t 
we w ant some kind of arm y whose 
pattern—if I can use the word which 
was so eloquently m ade use of by our 
P rim e M inister—whose pattern  is not 
the pattern  of our country bu t whose 
pattern  belongs to some other country. 
I have m et these arm y people, without 
the ir knowing it th a t I am a Member 
of the House of the People, I have m et 
them  in all kinds of places, under ail 
kinds of conditions and have had talks 
w ith them. I have exchanged views 
w ith them  and I can say that they are 
the  Indian arm y. W hen w e ta lk  of th e  
people’s arm y it becomes the arm y of 
th e  ruling party  of a country, it  be
comes the arm y of a political jun ta , it 
becomes the arm y of a political caucus. 
B ut our arm y is-the Indian army: Indian 
in its. traditions, Indian in its character, 
Indian in  its loyalty, Indian in its  af
fections for, the coimtry, and Indian in

I am glad th a t an  hon. Member here 
paid a tribu te  to the “valiant services*^ 
rendered by our army in Korea. I am  
very happy to join him in paying a  
tribute to them, because I know they 
had to work under very difficult condi
tions. B ut they worked very well. I 
was reading the rem arks of a G eneral 
who w ent to visit his arm y in some 
o ther country. And when he w ent
there and came back he said; “I was 
very glad to find that our arm y was 
exem plifying the way of life proper to  
our country ''. I do not w ant to men
tion the nam e of the country or the  
nam e of the General. There is trouble 
when you m ention names, therefore I  
do not w ant to mention either vhe 
nam e of the country or the name of 
the General. All tha t I can say about 
our Custodian Force in Korea is ihat 
we are proud of them  not only because 
of their m ilitary efficiency bu t becciase 
they exemplified the Indian w-iy of 
life, which is the way of tolerance, of 
forbearance, of tactfulness and of 
patriotism . T hat is the Indian way 
that they exemplified there and 1 am 
very happy to pay a humble tribute to  
them.

Now I come to one particular prob
lem. We have been talking of lines of 
aefence; somebody has been talkiiig of 
second line, somebody of civilian force 
and someone else about some otlici^ 
thing. I do not w ant to go into those 
questions because our P rim e M inister 
has m ade very pertinent and justified 
rem arks on them. B ut I w ant to  soy 
one thing. In  this vast country of ours 
which has so m any thousands of miles 
of frontier and which is surrounded by 
neighbours who mean well—I should 
say, some of whom m ean well and some 
others who do not mean well, our arm y 
is inadequate. Even the P rim e Minioter , 
adm itted now th a t our arm y is no t 
equal in strength to the  needs of oar 
country. There is no doubt about ihsL
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To have an arm y which is in  proportion 
to the  needs of our country, I th in k  
we would have to spend enorm ous 
sums of money on th a t and th a t is n.»t 
possible on account of the lim itea fin
ancial resources of our country. In  
num bers our arm y is no t adequate, b u t 
in technical equipm ent our arm y is 
catching up. I am not one of those per
sons who do not w ant th a t we should 
acquire knowledge from  this country 
or th a t country and who w ant th a t  we 
should fight shy of experts from  other 
countries. Sir, in Lahore there used to 
be a college on the walls of which used 
to be w ritten:

“G ather the wisdom from  East 
and W est”,

I think, so far as technical knowledge 
is concerned, so far as the technical 
‘know how’ is concerned, we should not 
be afraid of getting it from any country 
from which it is available. I do not 
see any reason why we should fight 
shy of that. Technically we are not 
as good as we ought to be and our in
dustries are not in a very high stage 
of development. Therefore, instead of 
having two lines of defence, I think we 
should have five lines of defence. All 
the levels of society should be properly 
represented and equipped so th a t if 
there is trouble we can face th a t 
trouble at all levels. W hat are those 
lines of defence to which I refer?

The-first line of defence should be 
our Territorial Army. I have read 
this report in my hand and J  wonder 
if many persons have read it. I find 
tha t the report does not present a very 
happy picture of the state of our Terri
to ria l Army. In  the first place, there 
has not been much enthusiasm  for the 
Territorial Army, and in the second 
place if there has been some enthu
siasm, I think it has not been in pro
portion to w hat we want. We have now 
an Auxiliary Territorial Army also and 
we have had some camps and all that. 
I m ust say that the efforts th a t we have 
made to build up our T erritorial Army 
and our Auxiliary Territorial Army are 
absolutely meagre and inadequate. I 
th ink  tha t if  we cannot have an  arm y 
in  the sense in which the United States^ 
60 PJS.D.

of America has or the United Kingdom 
has or some other country has, a t least 
we should have a T erritorial Army and 
an Auxiliary T errito rial Army in pro
portion to the vastness of our country 
and also our population.

So far as m ilitary train ing  is concern
ed, we m ust so arrange it th a t the  vil
lagers—people who actually live in the 
villages—join it and are able to m ake 
use of it as fully  as possible. B ut I 
m ust say th a t th a t message has not 
yet been carried to the villages as pro
perly as it should have been done. 
Unless we try  to organise these villages 
as the th ird  line of defence, if I could 
so call it, I th ink  our country cannot 
be as safe as it should be.

The fourth  line of defence should be 
our N ational Cadet Corps. So fa r  as 
our N ational Cadet Corps is concerned, 
our num bers a re  not very high. How 
m any officers do we have? Of course, 
these are  part time officers. We have 
2300 officers. How m any cadets do we 
have all over the  country? Some 80,000 
and a few hundred. I th ink  this is a 
very m eagre num ber for a big country 
like ours. When we come to the Auxi
liary Cadet Corps, I find that there is 
only one S tate th a t has taken to it  
enthusiastically and there is only one 
university which has accepted it whole
heartedly. Others are not so enthusias
tic about it. Therefore, I should say that 
our fourth line of defence, if I can so 
call it, should be the National Cadet 
Corps and our fifth line of defence 
should be th e  A uxiliary Cadet Corps.

I m ust, a t the same time, say th is 
about our women. Of course, our 
women can ta lk  very well,—I am  
h a i^ y  over tha t—and can ta lk  about 
the People’s Army. A lthough I am  very  
happy about all that, I m ust say th a t 
so far as our women are concerned, a 
systematic effort, a concerted effort, 
should be m ade to bring them  into the 
orbit of the national defence. From 
th is report I find that very little is be
ing done so far as the National Cadet 
Corps is concerned. Of course, a girls 
division here and a girls division there 
have been instituted. This is a very 
smaU thing; this is like having a toy 
gun to an elephant. In th is vc5t
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country of ours, we need th is six th  line 
of defence. Unless we have all these 
six lines of defence, I  th ink  our coun
try  cannot be adequately defended and 
adequately protected.

T here are  two other points to which 
I  would like to refer. I  would say th a t 
there  should be am ple g rants given to 
the  rifle clubs. O ur Governm ent 
should m ake every effort to dot th is 
country  a t any ra te  w ith  rifle clubs 
Unless th a t is done, our defence a r 
rangem ents would rem ain  incomplete.
Since we have to depend, fo r th e  de
fence of our coimtry, m ainly on our 
civilian population, som ething m ust be 
done to prepare our pepole, if not in  
term s of arm s and am munition, if not 
in term s of train ing , a t least in  term s 
of psychology. I  do no t m ean to  say 
th a t we should m ake them  war-minded;
I do not m ean to say th a t they should 
be m ilitaristically  inclined. W hat I 
m ean to say is th a t our Army or our 
Civil departm ents should see to it  that, 
w hen somebody attacks us, w hen 
there is some kind of impending attack  
from  anybody, our people do not get 
panicky. I know m ore w ars w ere lost 
on account of panic than  on account 
of anything else. Therefore, I think 
there should be a psychological p re
paration of the country for the  pu r
pose of defence. I wish to add one 
thing. I do not know the  inner 
mechanism of our Army. B ut I  m ust 
say th a t our Arm y m ust have a first 
ra te  intelligence service. When I  sit 
in the House, I find th a t there  are  leak
ages of inform ation from the Defence 
departm ent. There are  certain  ques
tions pu t in this House which show 
that m ilitary  secrets are  not secrets.
They are  passed on to some persons in 
this House and aU over the  world. Of 
course, m ilitary secrets m ust be mili
ta ry  secrets, and therefore I would say 
tha t our Defence departm ent m ust have 
a first-rate intelligence service, not only 
fo r the sake of getting  us the  secrets 
from other countries, bu t also for see
ing tha t our secrets are  not passed on 
to some persons in this coimtry who 
are try ing  to sabotage or who are try 
ing to get secrets from us and prepar
ing this country for some kind of con
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stitution which they have in their heads 
or some kind of greatness which they 
th ink  is greatness. Therefore, I say 
that, so fa r as I am concerned, as a lay 
m an I  find th a t our defence services 
do not have an adequate intelligence 
service, and if they  are  to do w ell by 
the country, they m ust have a first- 
rate, up-to-date, effective intelligence 
service.

Shri M. S. G nrupadasw am y: W hen
the  Prim e M inister in tervened in the  
debate a few m inutes ago, we on this 
side thought th a t he would reply to 
some of the im portant points raised by 
us on this side, and he would also give 
us an idea of the defence policy th a t is 
pursued by Gk>vernment. We also 
thought th a t he m ight refer to the ap
proach of the Governm ent to some of 
the im portant points which have been 
raised in  the cut motions, bu t unfortu
nately he  did not reply to these points, 
and his speech was not an  answer to 
the  innum erable doubts tha t have crept 
into our minds. His speech was like 
the speech of a history professor in a 
University.

He was telling us— ĥe told us also in 
the previous year—about the superio r
ity  of the invading enem y and  our 
inferiority which was responsible for 
our subjugation in  the past. He said 
last year about the case of Chenghiz 
Khan. This year he had the case of 
Babar.

Shrim ati Benii Chakravartty: Last
year also.

Shri M . S. G urapadaswam y: He said, 
th a t because B abar had a superior gun 
we were subjugated, we were defeated 
and he had the upper hand. I t is ra th er 
a m isreading of history. If you look 
back to the period of Babar, you will 
see th a t it  was not because B abar h a i  
a  superior weapon in  his hand th a t 
we were defeated, bu t because we were 
disunited, and because there were 
chaotic conditions here. There was not 
one ru ler a t tha t time. There were 
m any rulers quarrelling among them 
selves which gave an ideal opportunity 
for a foreigner to fish in Indian troubl
ed waters. I feel very sorry th a t the 
P rim e M inister is not ra th er up-to-date 
in the knowledge of history.
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Sardar A. S. Saigal: You are  more 
than  that.

Mr. Deputy-Speaker: I t  is not up-to- 
date but behind date* ^

S hii Radhelal Vyas (U jjain): He
mentioned about unity  also,

Shri M. S. G arupadasw am y: And
then he said th a t he was not very 
anxious to have very up-to-date 
weapons. A t the same tim e, he said 
th a t because the foreigner had an up- 
to-date or^superior weapon than  us we 
were defeated in the past. So, I find 
h ere  is clear case of contradiction. 
On the one hand he says we n ^ d  not 
have up-to-date weapons. On the o ther 
hand, he says, because there was a 
superior weapon in the hands of the 
foreigner, we were defeated, subjugat
ed in the past.

S ardar A. S. Saigal: I t  sh o u ld  b e
co rre c te d !

Shri M. S. Guruiiadaswamy: I c a n n o t 
u n d e r s ta n d  h is  sp eech  a t  a ll.

The defence problem now has become 
im portant because of certain factors, 
certain developments around our 
borders. The United States-Pakistan 
m ilitary aUiance, the instability of 
Burm a and the occupation of Tibet by 
China and various developments tha t 
are taking place in foreign enclaves in 
India have focussed the attention of 
the nation to this problem and made 
this problem of defence very ex tra
ordinarily im portant. My hon. lady 
friend Shrim ati Renu Chakravartty 
was telling us, why should we depend 
only upon England and America for 
learnm g things, why should we not 
look up to China.

Sardar A. S. Saigal: Russia.

Shrim ati Renu Chakravartty: Russia 
is too advanced for you.

Shri M. S. Gurupadaswamy: It is no^
too advanced, bu t I say it is a reti-o- 
grade step. It is not advanced, and 1 
will tell you, why.

Mr. Deputy-Speaker: Tell me, why.

Sliri M. S. Garupadasw am y: You
know Chinese history, and w hat 
pened in China in  the past. America 
supplied arm s and  am m unition, and 
gave technical help free to Chiang-Kai- 

 ̂Shek. And w hat was the result> This 
very arm s and am m unition was used 
against Chiang Kai-Shek in China. 
W hat does the recent Chinese history 
teach us? Chiang Kai-Shek played 
into the hands of America in  th e  past, 
but now Communist China has played 
into the hands of Russia. Sbould we 
learn tha t from  China? Should we 
play into the hands of any nation? O r 
should we learn  from  China the m ethod 
of conducting civil w ar in India?

SbilmaU Benu C b a k n w tty : Do not. 
Siiri M. S. GurupadaswaiBT; We

should not. Shrim ati Renu C hakravart
ty  was asking us to look to China, and 
to learn from  China. B ut then again 
what has China done for us? I t  
occupied Tibet, where we had v ita l ' 
interests. Unterruptions) I  am  teUing 
you a fact.

Mr. Deputy-Speaker: Tell me the
fact.

Shri S. S. More: He is not taking any 
notice of you.

Shri M. S. Gurupadaswamy: In 1951,
Tibet, a peaceful and  tranquil country 
was invaded by the troops of China, 
w ithout any provocation. Their leaders 
did not consult us though we had vital 
interests in Tibet.

Shri S. S. More: Is it all relevant to
our defence?

Shri M. S. Gurupadaswamy: I  will
show how it  is relevant.

Mr. Deputy-Speaker: I t  is relevant
to our defence on the northern side.

Shri K. P. T ripathi (D arrang): Any 
aggression anyw here in  India.

S hri M. S. Gurupadaswamy: Today 
for the first tim e in our history, our 
northern frontier is in danger.

Shrim ati Renu Chakravartty: You did
not object when it was under the 
suzerainty of Chiang K ai-Shek.
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S M  S. S. More: T here is something 
like a fam ily talk  going on here.

S i r i  M. S. G anipadasw am y: In the
past, th is H im alayan border on the 
n o rth  w as most peaceful and tranquil 
fo r ages, and the Him alayas provided 
th e  most im pregnable b a rrie r  against 
any invasion or th rea t from  the north. 
B ut th is m yth of im pregnability of the 
H im alayas has been exploded now. 
These snow-clad m ountains are w arm 
ing up w ith the troops of China, and 
today fo r the first tim e in our history, 
there  is danger from  the north.

So, I urge for a new approach to  our 
policy of defence, and th a t policy 
should be in keeping w ith the require
m ents and the dem ands of necessity. 
My hon. friend here  was referring  to 
the  H im alayan policy. Yes, I am fond 
of a  H im alayan policy. We m ust have 
a positive Him alayan policy.

Shri S. S. More: I t  will be a
H im alayan blunder.

Shri M. S. Gunqjiadaswamy: It will 
not be a H im alayan blunder; on the 
other band, it will be a great bulw ark 
of defence. So we should not trea t 
th is problem so simply like that.

Next I come to the defence organisa
tion and the w orking of the defence 
installations in the  land. I am very 
very sorry th a t tim e and again we have 
to  ra ise  various problems on the floor 
of the  House before the M inister to 
get a satisfactory answer. B ut a t no 
tim e the M inister has taken any step 
yrtth regard  to these problems. Sir, I 
refe r here to some of the  few impor
tan t problem s which are upperm ost in 
our mind. One is about the retrench
m ent th a t is being resorted to by the 
Defence M inistry. M any a tim e we 
raised th is problem, bu t in  reply the 
M inister has not given any satisfactory 
answer. R etrenchm ent is going on 
even today and thousands of people 
are th reatened w ith retrenchm ent. 
Moreover. I m ust rem ind him  tb a t 
there is enough capacity in defence 
industry  to absorb all these personnel; 
there  is no necessity for retrenchm ent 
of these personnel. There is adequate 
capacity installed .......

Shri Satish Chandra: There has not 
been retrenchm ent of a single m an dur
ing the last one year as fa r  as defence 
industries are  concerned.

The Deputy M inister of Defence 
(Sardar M ajiih ia): We have employed 
more.

Shri M. S. G nrupadasw am y: I am
referring  here to the  cases.......

Shri M orarka (G anganagar-Jhuu-
jhunu): Possibilities.

Shri M. S. G unipadasw atny: Not the
possibility, bu t of cases in^  ordnance 
depots and factories both.

Shri Satish Chandra: In  factories,
there has been no retrenchm ent. He 
was referring  to the production side 
ju st now.

Shri M. S. Gurupadasw am y: I am
referring  to factories as well as depots, 
both.

Shri Bhagw at Jh a  Azad: How m any 
thousands are retrenched?

Shri M. S. Gom padasw am y: Nearly 
4.000,

Mr. D epaty-Speaker: The hon. Minis
te r says tha t not even a single person 
has been retrenched.

Shri Satish Chandra: As fa r  as
factories were concerned. He was refer
ring to production, and u tilisation of 
surplus labour for increased produc
tion. So I said there had been no re
trenchm ent in ordnance factories.

Shri S. S. More: Is your inform ation 
up-to-date? ‘

Shri M. S. G aropadasw am y: If there 
is no re trenchm ent in  factories, w hat 
about depots? If  th e re  is re tren ch 
m ent, w hat action has been taken  to 
stop th is retrenchm ent?

Secondly. Sir. there are  other de
mands from the defence employees. The 
m ain dem and is th a t the Committee 
which has been set up under the chair
manship of Sardar Baldev Singh has 
not included any representative of the 
employees. So far tha t dem and has 
not been respected and not properly 
answered by the M inister.
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The next point is about the  contract 
syatOT wiucb is prevailing in the MES 
establishm ent. Sir, lakhs of rupees can 
be fiaved on th is  item  if the contract 
system is abolished and if t t e  depart
m ent itself takes up the works. Today, 
the original works, and even the m ain
tenance works, a re  given to contractors 
and the contractors are  m aking a lot 
of money. There is a lot of wastage. 
This can be saved. Not only that. 
People who are going to be retrenched 
can be absorbed for these works: there 
is no necessity for retrenchm ent.

Then, Sir, there  is lack of building 
accommodation for the  employees. 
V arious schemes have been subm itted 
by the employees to the M inistry. So 
far the M inistry has failed to take up 
this m atter and there is no accommo
dation for the employees. They say 
th a t retrenchm ent is resorted to be
cause there is no work. There is ample 
work for the employees, bu t unfortu
nately the M inister is not taking any 
steps in this m atter.

Then, Sir, I come to the most im
portant thing, about foreign experts 
who a re .......

Mr. Deputy-Speaker: Why does the 
hon. Member reserve the most impor
tan t point to the last?

Shri S. S, More: To impress on our 
minds!

S hii M. S. GarupadM w am y: So tha t 
it may rem ain in the minds of hon* 
Members, Sir, the Prim e M inister was 
saying th a t from 8,000, the num ber had 
been reduced to  nearly  200 or so. T liat 
answer was given by the M inister con
cerned to one ot my questions a few 
days ago. B ut the m atter is very im
portant, not because we are very much 
against, or we are  afra id  of, those 
foreigners, but the  situation th a t exists 
today in the land is such th a t it de
m ands tha t there should not be any 
foreigner in  im portant positions.
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Defence is a very im portant m atter 
and Defence Organisation is a  very 
im portant thing. If Defence secrets go 
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out of the country i t  Jaaeans tlie danger 
for us. We should not allow any 
foreigner to know anything about crar 
Defence. If it had  been norm al tim es, 
we could have allowed or even 300 
foreigners in our service. The num ber 
is not importaist. WlMit is  im portan t 
today is to  peaHse th a t these is  a 
m arked alteration  in  the situation, and 
the security of the country is subject to 
increasing danger. The Middle, South 
and South East Asia are  in  a fluid con
dition and in such a context, should we 
allow any foreigner to come and work 
in our D ^ence  Services? T hat is all 
the point. As I said, the num ber is 
not the im portant factor; it is th e  op
portunity  and scope given to  foreigners 
to know w hat is happening in our D e
fence system which is im p o rtan t There 
m ay be thousands of foreigners or 
there m ay be one or two of them , b u t 
in a m atter like this the consequence 
is the same. Even one foreign^* is 
e n o u ^  to know defence secrets. So I 
say th a t there  should be complete 
Indianisation in all the branches of the 
Defence Organisation and there should 
not be any foreigner and we should 
not allow such people to work here
a fter in such positions.

Lastly, I say th a t the Defence Miziis- 
te r should think of establishing a com
mon defence policy for the South Asian 
countries. Some of them  like Ceylon, 
and Burm a are allied with us. 
represent the same area. So we m ust 
have a pact or an  understanding fbr 
the whole area for the purpose of com
mon defence. That will save not only 
money but also will increase our col
lecting defence strength. N ot only 
that; it will stabilise our neighbouring 
countries which means our own stabi
lity. So I suggest th a t we m ay take 
positive steps to bring about some sort 
O f an understanding or a pact if neces
sary to have a common defence for 
this area.

BUSINESS OF THE HOUSE

Mr. D ep a ty -^ eak e r. I have to m ake 
an announcement. I have to inform  
hon. Members tha t the House will sit




